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MR. DEPUTY CHAIRMAN: There is no
point of order.

SHRI NIREN GHOSH: You cannot say
that without hearing me.

DR. K. MATHEW KURIAN (Kerala):
Please hear him first.

SHRI NIREN GHOSH: The point of order
is—because it devolves on the Chair—is it
wise, as I am seeing in this House for the last
few years, that the rights and privileges of the
Members of the House are being regularly
eroded?

MR. DEPUTY CHAIRMAN: No, no. Mr.
Ghosh, please listen.

SHRI NIREN GHOSH: Always we have
to take the Chairman's permission for raising
anything. Why? Under what rules? Previously
it was not necessary. Now I would submit that
sometime” anything inconvenient to the
Government is sought to be barred.

DR. BHAI MAHAVIR:  Yes.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
WORKS AND HOUSING (SHRI OM
MEHTA): No.

MR. DEPUTY CHAIRMAN: Mr.
Niren Ghosh, onthe other hand,
Members have been getting as much
laxity as possible.

DR. BHAI MAHAVIR: We do not want to
take liberties. Now the Home Minister is
here. If the police are running amuck. ..

(Interruptions)

SHRI BHUPESH GUPTA: If the
Swatantra Party makes a speech here and I do
not like it, can I say it should not be recorded?

MR. DEPUTY CHAIRMAN: Now, Mr.
Gadgil.
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MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS

SHRI VITHAL GADGIL (Maharashtra):
Sir, 1 beg to move:

That an Address be presented to the
President in the following terms: —

"That the Members of the Rajya Sabha
assembled in this Session are deeply
grateful to the President for the address
which he has been pleased to deliver to
both Houses of Parliament assembled
together on the 19th February, 1973."

SHRI BHUPESH GUPTA (West Bengal):
On a point of order. I would like to know
whether the hon. Member is speaking from
his heart or from his head.

SHRI VITHAL GADGIL: Both.

SHRI BHUPESH GUPTA: Such an
uninspiring and  colourless  Presidential
Address I have not come across. And he is
thankful for it. So, as a colleague, I am
entitled to know whether he is speaking from
his heart or from his head.

SHRI NIREN GHOSH: Neither from his
heart nor from his head, but only from his
brief, like a robot.

SHRI VITHAL GADGIL: I have already
said that I am speaking from my heart and
head.

SHRI BHUPESH GUPTA: Sir, it is a
reflection on the hon. Member. He i; doing it
under duress. His hsart is much stouter and
his head is much deeper.

SHRI VITHAL GADGIL: Mr. Bhupesh
Gupta need not worry about my heart and
head. I can take care of them.

SHRI NIREN GHOSH (West Bengal): If
you become a machine, we have to worry
about you.

SHRI VITHAL GADGIL: When I move
this motion, my mind goes back to the
President's Address last year.
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That wae a time when we were
rightly celebrating our victory

overPakistan and the liberation of

Bangladesh.

SHRI N. G. GORAY (Mabharashtra):
Why not we adjourn now and ask him to
speak after Lunch?

MR. DEPUTY CHAIRMAN: No, no, let
him continue.

SHRI VITHAL GADGIL: Even at that
time the Prime Minister had warned us
about the possible aftereffects of the war.

During the debate on the President's
Address this is what she said: "We do
realise the difficulties we ar. going to face

and i "the hard work that has to be put in."
Every war leads to an inflation. The
financial burden of the refugees and the war
has inevitably increased the prices. Add to

this the drought situation in some parts of
the country. In  1970-71 production of food-
grains in  this country increased by about

'8 per cent regarding the highest yield ever,
108 million tons.  Unfortunately this year

rains have failed in some parts of the
country. Cyclone and floods have
affected crops in other areas, reducing

production of food. Yet the situation is
under control because we have built up large
buffer stocks.  Therefore, the policy of the
Government  viz.  procurement levies,
monopoly purchase and buffer stock
building, stands vindicated today. The
rising prices and the food situation will
naturally cause up  a great concern. But
the situation is being handled with
courage and determination by the
Government. In Maharashtra alone there are
21 lakh persons on the scarcity verge. On an
average they are paid Rs. 2 or 2J per day i.e.
half a cror, per day. During the course of
the last month and a half 1 extensively
toured some of these areas. A programme of
building one lakh wells is already undertaken.
1981 target for village roads  has
already reached.  Several percolation tanks
are under construction. Minor irrigation
projects are undertaken. During my tour I
was very much impressed by the
courage of the
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people. Their morale is remarkably high. 1
must also pay my tributes to scores of civil
servants, revenue officials and engineers, who
are working day and night to tackle the
difficult situation. A greater tribute is due to
our people who have responded
magnificently to a difficult situation. When
we are sorry to find sometimes that some of
the Government servants in the cities are
shirking work, it was very refreshing and
very heartening to find that none of the
scarcity workers wanted free food or a dole.
During my tour I saw college students doing
metal breaking work. In one district I met a
blind young man. In another district I met a
poor old woman. And what did they say?
They said, we do not want any free food, we
do not want doles, we want work. These are
the real sons of the soil and they appreciate
the tremendous effort that the Government is
making in a difficult situation. I am proud to
say that several members of my party are
assisting the Government machinery in a
difficult situation. I wish I could say the same
thing about some of the Opposition parties.
Some of them do go ...

DR. BHAI MAHAVIR (Delhi): They are
traitors. Do not expect anything from them.

SHRI VITHAL GADGIL:
said? I did not say that .

Who

DR. BHAI MAHAVIR: Your leaders say
they are traitors.

SHRI VITHAL GADGIL: Some of them
did go. But for most of you, what is your
daily time-table? What is your daily
engagement diary? They start with a morcha
in the morning, a demonstration by day time,
a protest fast after a sumptuous lunch, a
procession by 5 O'clock, a press conference
in the evening and perhaps a gherao at night.
That is your solution. Therefore, let un
consider this as a national task and help our
people in a difficult situation.
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[Shri Vithal Gadgil]
1 PM,
Sir, they like to criticise ,

SHRI BHUPESH GUPTA: The hon.
Member need say these things unnecessarily.
Otherwise somebody will say that some of
the Congress members begin their morning
with the relief chit and noon with baskets of
fruits and other things and by the time they go
to bed they earn lot of money.

SHRI VITHAL GADGIL: You will get lot
of time as usual. I was saying that all kinds of
failures—even failure of rain—are attributed
to the Government. That is their criticism.
They conveninetly forget that there are
failures of this type in other countries like
Australia, Indonesia and Russia and China.
Even a highly developed country like Russia
and a regimented, regime like China have
both to import food from outside .

SHRI PITAMBER DAS (Uttar Pradesh):
My friend will excuse me. In those countries
under such conditions, the Ministers do not
hast parties to 1,000 or 1,200 people at one
time.

SHRI VITHAL GADGIL: The hon.
Member will have his turn.

SHRI BHUPESH GUPTA: And some
Congressmen go there to protest. They hold
morchas there.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
WORKS AND HOUSING (SHRI OM
MEHTA); That relates to functionng of our
Party.

To WiE WErETT : Fifga o &
g # fraet 7€ o g€ Wi ag
& mrefedY 7 avg o1
THE LEADER OF THE HOUSE C6HRI

UMASHMNKAR DIKSHIT): It is materially

false. I ask him to prove it. Mostly incorrect
versions have been given.
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To WTE WEIAT @ 377 732 41 241 /
qIT IHH AT AT 7

wt Fwr siwe dfera: S g G
F7 7 2 a7 AT E |

Tlo AIE WFAIY : Nl ZUl 47
Farsa | O 7 fwAd A oq, 5 ag
q a1 21 a3 % 7
THE LEADER OF THE HOUSE (SHRI
UMA SHANKAR DIKSHIT): That should
not be part of this debate. Frivolous
references are being made to something
which has not happened.

DR. BHAI MAHAVIR: What are the type
of references that are being showered from
that side?

MR. DEPUTY CHAIRMAN: Let him
continue his speech.

SHRI BHUPESH GUPTA: Let us adjourn
now and tell us after lunch what Shri Naik is
doing as Chief Minister.

MR. DEPUTY CHAIRMAN: Let him
finish his speech. Then we will adjourn.

SHRI VITHAL GADGIL: I was saying that
the completion of the various projects that are
undertaken like the percolation tanks, minor
irrigation projects and all the rest of that, will,
I am sure, change the picture of the rural
economy in a year or two. They will add to
our productive assets and for a long time to
come we may not have to face such a
situation again. Therefore, it is a matter, of
congratulation for the Government that
projects of such large-scale nature are
undertaken in various parts of the country. In
this connection, I would make a suggestion to
the Government. There is, what is called, the
Ganga-Cauvery link up project. As 1
understand it, the project is to lift the waters
of Ganga near Patna and bring them to the
South through Mahanadi (and from there to
Godavari and finally to Cauvery. It is said
that the project,
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if undertaken. may cost about Rs.
2,000 crores and will take about 30 years.
But it  will provide employment to thousands
of our young engineers. It will employ
serveral other people also. It will provide a
network of navigation. It will augment our
food production. But above all, it will
provide almost a picturesque and exquisite
symbol of emotional integration in  this
country. If  this project is undertaken, it
may take serveral years. True. But what is
the picture it will present? Imagine  what
would happen 30 years later. The young
men  of our country, perhaps our children and
grand-children, when they come to have a
dip in the Cauvery river, the > whole
panorama of the Indian history will come
before their eyes.  They ( will find that the
waters they hold in their hands reflect the
essential unity of this country .

(Interruptions)

Sir, my friends may well consider this
point. When this project is completed, it will
be the glory of our engineers and envy of our
poets. People may think that I am trying to
be peotic. Even a non-poet almost becomes
lyrical about it. My Jan Sangh friends may
perhaps recall what the dream of our ancients
was. The dream was this:

"Gangecha Yamunechiva Goda-vari
Saraswati Narmad, Sindhu Cauveri
Jalesmin Sannidhim Kuru".

SHRI BHUPESH GUPTA: Sir, now is the
time to adjourn. Of course he has made a
good point.

SHRI VITHAL GADGIL: Therefore, Sir,
it may be a dream. But many such dreams
have come true and, therefore, I will urge
upon the Government to undertake
immediately this huge and gigantic project.

Sir, it is said that [ am indulging in poetry.
Perhaps politicians should not indulge in
that. So, Sir, I will come back to realities.
The reality is the famine situation and the
shortage of food. I have already said that this
will affect several people and it  has
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already affected many. But the measures
taken by the Government on a very vast
scale will certainly get us out of the
difficulties. The failure of the rains has also
affected our industry indirectly.

SHRI BHUPESH GUPTA: Sir, we have
other appointments. Therefore, 1 would
request you to adjourn now.

MR. DEPUTY CHAIRMAN: We will
adjoun at 1-15.

SHRI BHUPESH GUPTA: Why 1-15?
You have a fancy for 1-15.

MR. DEPUTY CHAIRMAN: Let us
adjourn after ten minutes.

SHRI VITHAL GADGIL: Sir, failure
of raing ha, affected the generation of power
nad it ha; also affected industrial production.
Now, Sir, in this connection, I will invite the
attention of the Members to that part of the
President's Address wherein  he has dealt wilh
the question of industrial production. It is
common knowledge that without a higher rate
of industrial growth this country will not
prosper. We have by now taken several
measures.  For example, the clarification
about  the Industrial Licensing Policy has
come very timely. The acceptance of the
concept of joint sector, the expansion of
the list of public sector industries and the doing
away with the heavy-investment sectors will
go a long way in increasing our industrial
production. The Government's policy in
coming to the aid of the sick mills and the sick
units has assured employment and
production in this country.  The
Mabharashtra Government alone spends
about Rs. 10 crores every year in order to
sustain production and employment. We
have by  now brought almost all the
commanding heights of the economy under
public management and public control. The
President, who himself is a veteran trade-
unionist,  has rightly said in his Address
that it is for the workers now to pay their
historic role of being in the vanguard of
the socialist transformation. Those who are
organised must remember the plight of
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[Shri Vithal Gadeil] those thousands of
landless labour and the unorganised
unemployed people. The workers and the
employers must voluntarily give up strikes and
lock-outs respectively. In 1971, there were
2,598 strikes involving 15 lakhs of people and
the man-days lost were about 1,47,00,000. In
the same year, the lock-outs were 291,
involving 21 lakhs of people and the man-days
lost were 58 lakhs. One day's bus strike in
Bombay cost the nation Rs. 14 lakhs and one
'bandh’ in Bombay cost the nation Rs. 3 crores
per day. The need of the hour, therefore, is
production, more production and more
production. As the Prime Minister had said
last year, history will not forgive us if we
permit any interruption of production on
account of strikes and lock-outs in the present
circumstances when our national interest
demands that we should free ourselves from
dependence on others.

The Presndent's Address makes a reference
to the approach paper. It reflects the basic
policy of the Government, namely,
achievement of twin objective: Growth and
Social justice. It has perhaps for the first time
adopted a new model, a consumption pattern
consistent with social growth. It emphasizes
the need for increasing mass consumer goods.
It reiterates the need for price satbility and
control on propertied income. It seeks to have
new resources and alternatives which should
be mobilized. And, by and large, I can say that
this is the correct approach to the Plan.

I particularly welcome the preparation of
the Science & Technology plan. It is obvious
that unless modern technology and science
are made applicable to agriculture and
industry, we will not prosper. That is almost a
national imperative. I do not know how Jan
Sangh will react to it, because although they
demand the production of atom bomb they
have always opposed the use of chemical
fertilizers;
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on President's Address 212

they wanted natural manure. Atom Bomb with
cow dung—that is Jan Sangh Science Plan!
Sir, the mention of the preparation of science
and technology plan is a welcome step that
the Government has taken.

I am also very happy that the Government
has decided to establish Newspaper Finance
Corporation. Our Constitution guarantees to
its citizens the fundamental right of freedom
of speech and expression, But this right
becomes meaningless if big newspapers and
the media of communication are controlled by
big business. 1 vividly remember what
happened in 1969 in Bombay when the split
took place in my party. A senior leader of
Bombay, who is now a member of the
Congress (O), used to address about a dozen
people in Greens Hotel or Rotary Club. Next
morning's newspapers carried three columns
of his speech complete with box items and
photographs. The same day, some of us
addressed huge rallies supporting the Prime
Minister and her radical policies. In the next
morning's newspapers there was hardly any
mention. If there was any mention at all, it
was no bigger than a matrimonial
advertisement:

Therefore, it is necessary to strengthen the
small and medium newspapers and, therefore,
the establishment of this Corporation is a step
in the right direction.

The Address also mentions the events in
Andhra. What lhas taken place in Andhra is a
matter of grave concern to all of us. When we
became independent and free, the first
problem was how to organize our freedom.
We decided that political freedom in this
country should, by and large, be organized on
the basis of language. The tragedy of the
situation and the irony of history is that
Andhra, which was the first linguistic State, is
yet not fully integrated. A solution has to be
found. But that solution cannot be found in the
streets. Let us remember that in parliamentary
democracy the solution must be found in
Parliament, because in a parliamentary
democracy. Parlia-
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merit must remain the centre of political
gravity. Let, therefore, peace be restored first.
Let peace precede dialogue and discussion
and then only a solution can be found. There-
fore, it is appropriate to appeal to all sections
of people in Andhra that the supreme
necessity of the hour is restoration of peace
and normalcy.

SHRI VITHAL GADGIL: The Address, Sir,
also mentions certain other events that have
taken place and the measures that are
contemplated. By and large, nobody can have
any serious objection, unless it is politically
motivated, to that Address or what it contains.
But we find today a new trend in politics. New
forces ar, emerging. One indication was what
happened the day. before yesterday, i.e., the
boycott by five parties. I have heard it said
that politics makes strange bedfellows. But a
stranger combination the world has not seen.
It is a five-party organisation or a front now. It
is a five-piece political symphony orchestra
conducted by Mr. Frustration. He is such a
bad conductor that the people of this country
have found that the music he has produced has
neither melody nor harmony. Fortunalely, the
people of this country are very mature poli-
tically. They are not led away by these kinds
of alliances or fronts. What an odd
combination—the Marxists and the Jan Sang
APT* and class struggle TVTfir and Mao
mixed together. I have never seen an odder
combination. But let us ignore this because we
know thai the people of this country are very
mature and they will not be led by such things.
Let us march forward in our task of
reconstruction of this country. Let us involve
ourselves in the task that is before us because
unless we go to t)he people and take their
cooperation, no progress is possible.

Lastly, I will appeal to all sections of the
House and all sections of the people in this
country. With confidence in ourselves and
faith in future, let us march ahead under the
dynamic leadership of Shrimati Indira
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Gandhi. Sir, it is said that many things are
impossible. But nothing is impossible if there
is a will and if we enthuse our people. The
will of the people and their enthusiasm will
carry us to our goal.

I will like to end my speech with a
quotation from our ancients.

IATET FATAMT  ATEAHZAT -
FJAR |
frfamfy

FAAT |

HI=EE AR, q

(No power can exceed the power of
enthusiasm. .For a man informed by
enthusiasm, nothing is impossible).

MR. DEPUTY CAIRMAN: The
House stands adjourned till 2.15 p.M. The
House then adjourned for lunch at eighteen
minutes past one of the clock. The House
reassembled after lunch at fifteen minutes

past two of  the clock, MR. DEPUTY
CHAIRMAN in ihe
Chair.

Wl gidw wreEEm (IHT 939
dqeA, § a1 ¥ A zwre foa
sfr mEfrr Zror wEA 9T AT
ARAT FIA LN FANF |

gw Azfam @ Tmqfa w1 waw
gfiaram F fao gorqrr 37 F ) Zar7
7o faTrat 7e1 F 37 fadrdt oa ¥ 929 -
arat F weafy F oqrrw 97 ot g
AT F AN GFGA F OIAET A FTH
T AAT TR F | #urdd ¥ IA
F7 § wArT grar & fF 7 27 gnar 98
qNEA & 5 A Fe A w1 oave
7 mrr 4z 9% fai 7% avanr 0z
AR ¥ A wrar fF oo o e &
qET W WA Afrar F e faaw
T T § UF TAHG G271 3 147 2,
g A% A1 favg ¥ %0 gwwy
saear 2 5 wreafa 3 aga syersy
# w1 AT Wy gwrdl wew oW 2
IAFT TEAT & AT Fgvrar ¥

1972 ¥ 3w afe® fefeqom
faezs & Fr0 39 ¥ weax oF s
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AT AT 3 | IHA IO GILA T A
g7 § FAT AT &1 faawor fwar frd gemmad & A 7 #a1 2 —

Y ~ 5 "Another indicator of progress was the winning

3 99 FT H

R :-['5'( hLl %jﬁ? Y E‘T‘?T "'_I?" in global competition of large contracts for
FEAT 2 | SOATAT q91 F, HOITHT FEAT items  *“ch  as railroad wagons, textile
¥ g 29 | AT F1 F9 497 machinery, and  power generators. India
- : % o . + f ) now exports technical — know-how and
WA g g AT T EH O MY OF capital on an increasing scale. It has joint
=mas qfeas fz:f::;:,cgg-{.{ HATALT 297 industrial projects operating in a number of
% - ST i y——— countries in Africa and Southeast Asia.
" &% s qﬁ? & AN nr‘ 0 :'PHF Indians are setting up manufacturing plants in
?_E f zu 397 g% grnr) =HEl Thailand Afghanistan, Ghana, Yugoslavia, and
: & 9 M A, s f¥
gare fwa  wEArs s arsfas

Luxemburg, just to name oa few These

firms produce a wide range of products—
F FATAT WX FET FATL TEIA T T,
qA ¥ TN, AEIALH F FIOT, ATF-

textiles, iron and steel, electrical goods,
bicycles, paper pulp” trucks, tractors, asbestos
cements, pharmaceuticals, pesticides, air con-
ditioners,  refrigerators, precision tools,
faw faafaat & wrow gzt & 7fz
gt & o wwafa 9 @ g qifa
F1 g4 AigTman g ogw 9w s
F A9 F9 H O OFT | W
HATHT BT & 1% W A F1 A0
g q A9 o W@ E A2 F I1Aq w
&1 | g faafaq & g7 gaar W=
%20 % 99 o1 a7 gW FAiq, 999
A1 ATHRTE qFed g1, Wi S famew
FT 9a°9 g1, IAGI 4T AT AT
£ WEAET §1 0F gaw faaa oqw
T w7q § A7 qet 7 e A,
FLOAT FT, AT T, 7T IJART TTH

ZATT AN AT q0fe |

ZAE! Tay W Qo 2 fF 1972 9
gurar wigfs Semew 7 wfawe &
fewma & =311 A § afr gw -
Frarq Zfer =rd, g faog v qraan
1 wrEE ¥ 99 5 25 519 9@
gury & wrenfas semEe
w1 feafa @ar @ wz sy oF@T B
ar & &7 gara faT T @ amar g
HTGHT T §, T g 7 & qo¥
meAm uE dAr fazar wr,  drAr
T W, OF ST HT IIAZIW ZAT
STgAT § ) SHFT ATq & Chen-I. Kusn
T vEq oF qeaw fodr 2 fomw
W A 9 & fawrw & gAY

plastics, chemicals, clocks and others."

At 7z T A ¥ 94a g fwogwre
w7 awEwr w99 qo § s
¥ q9g@ , g% 99 § 91 5 4 fF
gw q€ Gar A4y A, I Ty KT ATHA 48
feafe & i a3 a3 fawfere 2al o, wirer-
frr 2fez & fasfaa 2oi &, g
graifos qre smar g

ZW W A § fau o aeafy =
geaarE ¥v3 § fE g ge7 wfa-
U 7 Tez w9 § %7 faar v avwe
%1 Atfar & v 31 & meaz o HAIGTAT
£, aW ¥ were o uwfaerd a4 4,
ot AT 4% 44T g &, IAWT @ TA
#, SAF 4 FE & AT HWETE |
gw Tefa it gad fog gz 3@
*iT% 5o ana #1 Fadiq =7 & 7 o a7
FEA F WEAFIAT | FATX D TA
a wgd & fr “erree 4% g W@ 2,
aTFTT FACG Afaat & GG 9T @ 3
Tezafa 7 ag @ w7 foar, gura w1
aT T AE R ) g s few fae
#1, Frare faet #1, w9 g9 § foran
ars are & fr gt gargfai, 2
g-9faqi & A gAr% FACE, IAHT
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TEIAI AW F FeqAA F w7 AF
F 1§ AIIH HIHT AAATZ , AR
orRT &, A A q faar &1 IEy
HiniT &1 3% & %31 ¢ fF 1969
T 1970 FTr9 # fgrgeama ¥ zam-
afaat =1 qaver gaw afus @, 395
9T FAT A4 A, 44.5 wfAwWA
T 209 F FIT 9A &, frasrgaw
AFaF qATHR ZUT | FEN AF 196869
R 97 45 ®OF 91 37 1970-71 &
Tg 97 TOE T TAT | FIT AATH
TAAT WiAT & YA AV 447 07 anrg §
AN K 9g TH FET AT W@ 2\
SEr IR 1968-69 W 96.4
FUE w7 ¥ FAMI H A,
gz i, 9@ 1970-719 92 7%

6.7 FUCHIT T IAIAIT 1971-72

¥ ag ofw Fasr 77 FOT w94 7 @
TE ) T OAYE A AT HATH FAMI,
qATE FT a1 7 AT, TAE FT G0
q Fo0A1, 9 & & wrtw @ &
faw wix 2w & wifas fasw & fag
oF AT §, W1 wredm garta
AT AT AEITEeE e G731 F7
@ | WA 9g AW Feed gl Al
 fr =@ wArerEr w1 A e s
T 79 g9 A AT O9 9 gHl g,
ot qfsm gw 93 gmr & W
g g F1 fawrer sy S Ew A
mfqws  feafa &1 g
FTA H AT WO | G SR Ay AW
¥ FA@EA AN, 7MW AT Il w A0
awsA § oWl WIA HATH F 64w
T 3 E, 9% &d uwar =Tifzm

weafa St & wow sfawmor §
ag - TrgTa E fF I e oaed
qfesra FFZT FY, 99 47 T qT20H AR
T 77 <1 Zardy Aifa g 2z o fege
afafera $ifa &1 20 =5 am@ &7 @m
2 fr wrezafa Sft 7 aga &z o= A
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7z #71 fx 2w #7 wrnfe s
qEE F ET |, qUEAT & © F wogdl
FY FTFCZ FEAT ZMT | q9FT A 3E-
fezas o+ , 5% zw vl & waeg
H, FAWE ¥ Taww ¥ feedare g
&) Tofa o 7 e vy 7 oag
w2 & Fr ard aege &, wage @
B A T A T3 e frarr 2
F1 Sterfa da w5t gn aify 57w
AT F1 a9 Wi Iw & IenEd
FFH H AR 79 | o grad 6
wErea, § wgan g fF gurk s hwE &
qAE TN 9F F wET T 2, AL
| Fgr o g fF ogmay arw w9
Arfrs g7 § fade =1 ¥, ofeEw
T peew W fagg w7 F
W o efafeger 0 W
ALxZ  § W1 fafafmww 8
Gﬁ'ﬂTgo Iﬁ‘o qqo t['lfo Q‘o (I:H'o g,
ST & 2o 4 Efgawe feafa o
AT &, A% HIT Efaez any o3
TH AMT | 37 T 739 F1 A4 TAFA
AdEEr #1 w faemAr S § o
FRT T AT qATT AWM O F
TR ¥ E

The Congress invites the nation's
scientists and Technologists to give their
best to accomplish these exciting tasks of
momentous importance and assures them
that it would be its constant endeavour not
only accord them positions of standing and
responsibility but involve them intimately
in the processes by which governmental
decisions are taken and implemented as
early as possible.

ZH T g & | & fr agafa o
arg:arafn'ﬁtqw#mi

SHRI N. G. GORAY: Are you reading from
the Green Book?
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SHRI HARSH DEO MALA VI A: Which
Green Book? Yahya Khan's?

SHRI N. G GORAY: No; the one

circulated.

SHRI HARSH DEO MALAVIA: There is
a Green Book of Yahya Khan. I thought you
were referring to that.

ZW T a1e § A1 Ay 2 qreEr
e {Ta FIST T 1 ONT 797 2 92 gAY
HAMEA AT AT §, ety A A I
ave At g e fawmr &0 wE-
7q, EATCY W1 THEl qHEAGd qreEr
g 72 zwX 3w 9 aoE) & fa3, wn
gz & for ow 9 owEw 2 AR
AT TET AT I FOAET H IF FEr Wy
2 fF aw § aer @ F faw T R
faomar #1 g7 @1 & faa, &t =
qHr I F 30 wfaweE wer &, A
T W FHI FT AT AT IH AT T
130 & 113 F7 faar smm 1 Ty
aEas A F 0 30 wlhwa
AN #, TR AW 67 A I FE 87 FT
A1 AT | T FTAER AL QA O
& far g9 wF AW AT TST TATH FEAT
TEAT | AT FATT A W F aE
qAl Tz @I § HIT F o Fwar g
fir 5= 07 w9 & qiEEl GEAGT Freer
0T AT, HAE T AT A A/ faum
w7 7 ww famr s

THE A1q g "a F ag v fagea
F7AT AEAT § =l o A
FegAl F 7 frawr v@an ot aregw
& WIT 5 w0 # o1 FfeArear § v
e frar s wifzd | F A ame
IR A FFg g F o any
BT AW § 70 g7 feew ¥ aw qare
g &1 zaw warar fEew & ey a6y
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AN F1 ASI A4 A W AFAT FIET
faer &% | sarar feew & aeg A A
TAST AL AT & W g T A &
T FeAT ARy )

=T T g & g fw oS o
AW & FET FAT G99 A9 @I ¢ IHDI
Zw U | 7 o F gafaw W
TRl AT 7 g9 FUT €T A
T E 1 W FoETeE uTE sfear 7
a7 § (Furg 93w § ag Frm g9
THATT A 9T @I 2 | Ag Wl @97
fir Foaoi am o @@y @ gwn 2 1 A
AT TE ¥, T FEA T OOEAE
Fz famr, gw afw o7 s=aw A
M vE 8, & wEdl gefE a7 ssaaw
AT AT 7F F, FWIE AT HIT FEH I
ATE AT T2 &, THA A1 W # afqw
&, st 3o w1 sl o & ag 99=r
ECUNE A O 0 1 o
ST AW W FEET T, IO ANH
forar & o s swmifas a0 &, s=am
F AT A7 GEHT AT BT AZL
qEAT |

FATL XM F 9F FAT WIAF "R
HIAT, 9 FHT FHIL 20§ Hogfear #1
TETE HET, 7999 L 3 F1 Tfagm
Faemar 2 & 7 afafrmadr s 33 2
oA & faeme W g qe fwa
21 A 62 § W wT wEw gwT, W
g a4t g ww iy 2 WA
T OEEa 27 wiw wefla wEAuA
fears azay 21 weft & v § 4r,
AU BHT WAAT ¥ HYAT HE,
SATAA-EEATAT FT FA WET, FwiAe
WE W miiFeE # oam wE,

T T AT TECT & HIT F T EH Ay ] FT F1 faem w=r, 397 47 €7, w7

H 70 51T #Y SMF 7 AT AT 700
frem & #ve dare 7% 91f% 3w % A9

|

FT LT, AAHHT T FAAT FIE, ToAIT
AT 2| e T A A1 & fFoew
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T SIS AT AT | FWA T ST AT
a3 fft #1999 7 FT qFaT—
f& ST oFo St o WIS 1 Z2ATH JT |
T TET & WIT AT OF o1 o1 T ZEATA
¥ 99 @y £, fi § 3 w7 o
fF gzata &4, Gar  fwEmm we Gar
far w21 21 w=i & GET oHAET 20
gua a1 fafmezr =afsmn & am o
aar g, s sty a9 smar 2, fa=s
wfer g faafea g@r 8 1 #21 9 92
aa wmaT 2, wmr & faafa & @
RAm T w2 7 T I agEw
a1d § W FUHI AR ATH A AT
afga g gl ol § feamn
79T 2, § am a1 § 9v4 T4 T F i
1 et faemar g | wmEE § fo
gur #:

A w1 ¥er awarr favEs dmfe
T 599 |

=T FMIT 75 wHg  amiaE

faag 239 1

WA, et A1 o9 §owg 99 &

AN F WHET  GF90F FFAT U7 HeAl-

AT FTAT g, W wEfwal 97 geare

TAT 2, 49 59 WHF IA61 FAAAT &

A7 FAAT ® A1Z 9T ATZAL F] 472 9

TIHAAT 2 A1 HAAT TARI 579 FIAT 2

HIT FAAT SARI WiET a1 71 AIEfT
wad o ey gam 2 .

aravafs fRa=s=at w0 Fzan
FaifarT )
fas= 11

qaiq, s&<a 2 5 21 wrafagi 1
qeq¥ A9 FT AT far —uF A
AR 1 {adr AT T oFw E AW
T ag gAvfa o1 g7 97 a7 F1 a7y
a3 WA 2 WITAA AR AET FIAT
a1 77 g 2w s A o -
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T FHAT AL AR § TS FEE
F1FN F7AT 2, Za91 21 faar zawt
ZAMT FHIT Z97 &7 qAT FEL 1 FFAT |
oI TAFT THaw mizgi S 3w @ g,
st afafwarard wsdea 1 @ 2, 399
mwFiara 2 ofaw gz g " WA
gtz gz afafzarae & figow safa
amigm Z,ur AfF E, uw Al g
T gasT gl siaer adt #7347 §
gt faa g7 2, a9 foamr g
z, a1 famarameer 2 o3z fas
77 2 fHfaeft Ao T a9 FA qHIA
gfaw widt # =9 #1 "@w #74, ziEw
AT R @ew FIN | A7 T3 UF "F7-
% aT Z1

Ay g E N A a9z 2 fw faa
TEATY ZHIT 29 0 2, F 4997 T8 a1
21 ST g=E 71T AW W FEL §, IAWI
A 1 5% s adt g g ghaa
ST F WA T T 0F AT T gH AvEed
# T 4T | 39 ufwar FEE § TR
AT ATE FE TR AT RATE

"For historical reasons, freedom, in many
systems has come to mean more freedom
for the big, the strong and the propertied
rather than for the smallerman. This
tendency has received support from
conservative 'judicial pronouncements. In
our own country, freedom of the press is
being used to further property interests and
protection of the courts is sought, for our
part, we do recognise the right of a
newspaper to champion any issue. But we
feel that it would be useful, even in these
days of advertisement dominance, to
maintain a distinction between the editorial
room and business office. The proposal to
diffuse economic concentration in industry
which we are discussing will not by any
means limit an editor's freedom to criticise
Government."

faar wwz &7  #7 =AEAT F woEew
T A AZT 21 gwA Az 2 fa faeae
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[+ zd3m @A)

Al FEa Faw w1 fAFEar 299
#=ifaes @1 fewgaa g =fzm
FHIET TTHIT F aAt Friaa oft far ar
f& gw 9@t & ag o1 2w ¥ wav
Ffafrmarg &1 uF W= @z g1 @
g W7 [ae% AWITET 99 ag a9
WO 3T F7AT 2, TARD TAT 7T\
et 2w 7w w1 sEmfA 9
qard . o1 fF gmre For 7 2van 2

ot ATq e ;- favgsT gv agA
qrzga F F9qaA a faar

wi BITE AW | HF § A,
gardl fagw Aifs § avra § 91 39
ZarT wezafa A 7 F2r 2, sa% fao
§ IAF gATT EAT |AEAT £ 1 EAIL
W ® greed T oy arfzar, a8 sa|y,
g3 wda qiEt e oEr ardr arfear
gwrdl waAa fagw Ay & fasms <,
afFa 78) e Aifq vt @ a9 &
ZRTL ¥R WA | g AW A Far fE
qHTT | AT F15 %7 T3f 2, WAT
ZRIL 2 faw | gwIT W W w99
HTEHIT AT, BHIAT AW AT FAI AF0
gwn @ g faaw difs & g ww
a7 AfE ag fagw ify oF =57
Aife 2, AfF g fazw Aifa woreg fazd
Aify &, gfs o fagw Aifs & arr
ZHA wda § fau @z a0 Z9
sgrar 41 3. gaten ag a1F §e an
F1 E 7w AG g W T &
fa=ms | gwrdt g =aw Aifa & fasms
Fo fage afsmar o s 57 @ &
wre ag fazsit wfsaar 93 qawm a5
T FTH AT F ) AT waard § e
FFT g WL quax @4t qrt 5 3w
qAfET o & v, §9 feof Am
AT ATy oI W OwW R G E |
ZITT RIS 3 A @av 9qr 2,
FI[ AEETE AW FT FAY WG F T
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BT &, I FHAT T IAfASA Wi
" oEdfaem & @ o S Ee) Wi
OArE: ¥l w2 7

0% MANE q3€T 3757 7 |

< gAET REAA ;AT oA, §
fadas &¢ wrar. ... .

w1 Wag Teq g fafaeer A,
7 we=E A%z & gfam )

ot SRNET Difers : sy fz= 7@
WA Z0, § IAET OFOF 927 HEH
wr § gaee weday fewge ®
TS TG AT E W AT

ot Y% A : WAHT AT CATARE
ZAT e |

oft 293 WA - oA, & fqaga
Feqr & gy givg Zurd A
# | UF 95 F IAT q3A W @A @
arfF 1956 FF &2 1971 ax F T
¥ ST e UFo 480 F TAT WHAFA
FATATA FIT AF gWT, AT IAR FAT
¥ T UATIE £, a8 300 FLF w9AT
1) A1 & " FOT TET OAGE
aw & ox fazeit g & fam 9w
¥ arzr &@d fwar) gt amy 9%
2 fr gwa &d fFar g0 omo grie 0wo
97, 3T T9 fFA g THe To ;Wrio
#ro 97 77 @d faar ga7 g7 oFAdT
97, I HAAW 9T, AqEAE] 9T AT
guwr 1% fgarg wo & A w0
A A1 FUE W0AT AGF IW § T
Tt @ uw fa3eft aar 7 &k fegr o
7z 79 AW F7 f497A F T FF gA7
SHRI N. G. GORAY: What was the

Government doing? Was not the Government
party to this PL-480?

SHRI HARSH DEO MALAVIYA: That is
not the question, Sir. We shaii talk it later.

# ooy fAdaw @ sEar g
f& =z g a1 & W ¥ ang
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qa9 FF %1 a1q 7% 2 s famaams
q ARIET ATHEATE W gE R
FIAFL gEAT 9T @ E ST
maATER ¥ srAr §, W wedEA
THRATHT FT G9GT &, A @A § ag
TR FAET AT wedEy faEmi w1
arq qfza, o Faw a2z T wfFw fF
1§ wegfasz Ao 2, "R 9Ed
qar @ f§ #er w1 q@r gEETE
FET FT QU wawTE srarf 2 agr
1 WWTHZ TEEY 97 | qFT A1 WIHTHE
TN FET o1 AT IAET AFATET 5
g1 AT, 3 FATAt | {1 3wy o0 F fE
gfar & w4t 7 71 qg 7%, agri 99,
FEN A FE AATT FAT TZ | HALT AAT
Tz AU IART oratHz seed gAAT @
W17 TAFT KW G971 T30 | A1 Zfaa
qF nfear & &1 ag @9 g2, 99 IAF
AHA § AR HIET KO, T AHATT,
797 fa7rz augds d9 &G 7 gz 7
qridz § o7 a0 ¥ | qriAE w94 A9
g5 7408 @ "HIF Z7 & W7 IAW
CAH A% QITE § | WIES I FEEed
dify, wrea &7 awrwad qify, e
T 77 I § F47 wed 70 Afq, 92
"ZHAT & SAFL, AN AT TA@T AT
g ot fawr st sAFT gAm g,
IGH 4E T@aE WA "7 A
A7 &1 gaeg Arg, faasr & g9
ary  Amdr gfrwr Al & e
§ WF F A1 TN 7§, 4% IAE1 IHAT
¢ o 5w faa s qg Ga war
F, 5a% fma A€ Taar A A &Y,
FAF! IRA Ha® caAr AT AEA
WET T ATH I (¥ Z8 g9 73 AT
991§ TW AL

w3 & & wga wgar agar fw
¥ ¥ waT urw oF a9 faaw feafy
G g wAr & FEO qrEEA W
am %1 wEm EEd qiEsud g
2032 RS.—8.
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gaTa AW zfagwr W owdAr A ®faa
qETTET | AR F Fr & §u7 94z
¥ 400 7% 7 0% FfzT arAT gwT AW
" qr | Az Ffzg araq ff g3ar 570
T a1, AT FTFY w0V AFT 47 |
ff7 3a% 317 wFaT F gmqg IN
g oF e o aqr) arrawg 9
fasfea w711 9z fagzs grgza zare
A0 AT OF AT FAAC T | fET AXw
WA | HTT AEASIAET T 7T 9240
AT T ZAIT AW FIAATHT FIF HA
F1 FET T4, AfFA I7F fao Tw A
oF fEaraur 1+ fwTgw & gudy grarEr
F1aT :7 v Ffega 2o ammr 2 9w
Z9 FITT I0 FI ORAT AT TEAT FLAT
2, %W &Y TFAT F1 gIiAT TAEAT Z,
TH AN AN OFAT ¥ AT I qIAT T
HATA A7 F7 77T ZNT F457 2 |
gR WM FI AT FTAr AET 2, #W
A FT AW F FAT AZA § AT ZHET
fargm & fv owd T wvomy & W@
HET | Wl WIA IT ¥ AAEA
q7 famrm 2, zasr famm 2 f¥
BUIT ZW FT §reEd FHIT FOAA
T FE (wATZAr R 1 TafET ZwAT
AT GAT AA19IAT 1 ooy mrar gt
T I EATE 3% Fg@EAMI 2
fF 7 gure waadr faa it g9z qrer
¥ a2 §aT 9, W4 g AT AT FT
@& IFA TAEqua g fERar
IAF WEqA FE AFT AT LA FT
fagzs Fear W@y & )

st ATA qET RGT "I
4gd fagza A1 wms 7 fFar 33%0)
wrd faaza fear o amrds @ o
344 faqza adf gw1, wF #47 fA9
CAGLIE SN

(Interruption )

A giET wrAfm o ATe, Z A
THT, T FT OFRAT FT TAT AT TIH
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AN 2 | AT XN F AR R OF
g AT 2 | SAAT A1 ST FE 2
weai #rdfz ¥ gaan geawE A0
& q agawrd Wz fagzasrd S
Ga1 FvA( T1gd &, 39% fawrs guE!
dgar 2 | T fAa wrEemw g1 Ar
g9 54 W FT 5649, g famr w0
freg g0 3w ¥ 927 F1 To T80
T AT gw A 2 fa wegafs A
ouq AT W A AT OFAT K FAF
AT AR A A H TG
ATHA, EHRT AGA 39 F T I7
faoam saF F9AT2 | WA FH A
EWILT GETA WAT AmwAT gfEwr amay
A o7d AT { w4 97 wg——gfrar
g z fa o wrzfen 2w’ ) gwiE w2
AAEAT F SEIT AT vE 2 | A1 gwid
oEuvE WA, gRIY 0S4 A4rEd, gAY
¥q9a AR W UAG w5 HIAA GIAN
9 QAT 2 1 gF WD FAF 25 9
FE @I ATag w @I da
FT 2 &, 7 71 fagzaard afma 2,
g w1 fagzawv; sex 3T Z@ 2
qg =araifaw F T 97 sfAgm #r 3
€1 ®HIT A FEE! AT F |
g ag g foam e~ ran s
F@ua A F TV T qEAFEIE
wafaar, 7 fagzssrr gafqar =
ANTHAIE § aga AAUAT 2, 3R HTHT
1 51 FHIHAET A1G 8 IHT AT E,
a2 3w feafa & swawme 57 @ 2
an 1 fagza vvd 5 fAg 1 o
fam e gust €2 T FL EA 20

(Interruptions)
st WAAm THET W4T HqIGH AT
g WE W A& 20
(Interruptions),

41 gaaE wiAdy

A1 TR HT TESH
EE R ieGe I  rG T |
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arm  fwaiFz 91 awaay |

ST AT FIAN FT WGHE AT AT )
i faafward s91 g1 7

Fraq, 7 wTIRT gmar Wy W
oIea ug a1 wwn fmm ) zm ve-
uf &t gwam 37 & v zwre
HTRTAR FI AT AIA GLEAT § SaH1
EWIT WA TEgE A WA ATIn A
g5 aUs 4 e am Tz 20
W IA% 9OAE 3T AT FAS!
g2 fammwm fam@ € & sa% aqi 23
AT 9T W g9 TET | EHED "9
I F AEd 97 fqeEm Z, ZEE
@ wen 2 fa s o oW g
U AT TA AACRIIAET 947 71
FAA FCH 2V AT OF OA7T §H(F
wriea w407, 8% gy aaFal 21,
ST FFAFr g1, s wivEsfiE a4
qrF g1, wgl AAME 0% T § A%
FOAM 73T |

qFEATE |

MR. DEPUTY CHAIRMAN: There are
312 amendments. Amendments No. 1 to 20, in
the name of Dr. Bhai Maha-vir. He is not
here. Amendments No. 21 to 27 and 30, 31
and 32—Mr.. Mathur.

*SHRI JAGDISH PRASAD
MATHUR  (Rajasthan): Sir, [ move
amendment No 21 to 27 and 30, 31 and 32.

21. That at the end of the motion, the
following be added, namely: — "but regret
that the Address makes no mention of the
persistent failure of Government policies in
regard to controlling the continu-

*The Amendments from 21 to 27 and from
30 to 32 also stood in the names of Shri
Pitamber Das, Shri Om Prakash Tyagi, Shri
Prem Manohar, Shri Jagdambir Prasad Yadav,
Shri Man Singh Varma and Dr. Bhai Maha-
Vir.
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ous rise in prices of essential consumer
goods which are necessary to fulfil the
minimum needs of the day to day life."

22. That at the end of the motion,
the following be added, namely: —

"but regret that the Address makes no
mention of the failure of Government in
early presentation of the Report of the
Third Pay Commission."

23. That at the end of the moton,
the following be added, namely: —

"but regret that the Address contains
no declaration in regard to formation of
separate  States of Andhra and
Telangana."

24. That at the end of the motion,
the following be added, namely: —

"but regret that the Address makes no
mention of the failure of Government in
the context of the enormous loss of cattle
wealth and the widespread starvation re-
sulting from the conditions of drought
and acute shortage of foodgrains in
Maharashtra, Rajas-than, Gujarat,
Mysore and other parts of the country."

25. That at the end of the motion,
the followng be added namely: —

"but regret that the Address make:- no
mention of the dismal fa;Jure of the
special ~ compaign  launched by

/21 FEB.

Government for plentiful production in
the Rabi crop."

26. That at the end of the motion, the
following be added, namely: —

"but regret that the Address makes no
mention of the policies
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of Government responsible for economic
stagnation and steep fall in the pace of

development".

27. That at the end of the motion, the
following be added, namely: —

"but regret that the Address makes no
mention of the dilemma of Government
in regard to the increasing
unemployment in the rural areas and
among the educated."

30. That at the end of the motion,
the following be added namely: —

"but regret that the Address does not
express deep resentment over the ban
imposed on the sacred books like
Shrimad Bhagwad Gita and Upnishads
etc. by Turky."

31. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
express surprise on the Chief Minister of
Haryana, Shri Bansi Lai being given a
clean chit even after substantial
allegations having been made against
him by 120 Members of Parliament,"

32. That at the end of the motion,
the following be added namely: —

"but regret that the Address makes no
mention of the necessity for complete
change in the priorities in regard to
investments under the Fifth Five Year
Plan in favour of small irrigation
schemes, small scale industries and a
balanced nuclear technology."

MR. DEPUTY CHAIRMAN: Amend-
ments Nos. 28 and 29 in the name of Mr.
Pitamber Das. He is not here.

Amendments Nos. 33 to 46 in the name of

Mr Om Prakash Tyagi. He is not here.
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[Mr. Deputy Chairman]
Amendments Nos. 47 to 56 in the name of

Mr. D. L. Sen Gupta. He is not here.

SHRI V. K. SAKHLECHA: Sir, I move

amendments Nos. 57 to 65.

57. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
take note of the demand of the people
for forming separate States of Andhra
and Telengana."

58. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
condemn the nationalisation of the
whose-sale trade in foodgrains and
forcible procurement and levy to be
imposed on the farmers."

59. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
throw proper light on the failure of the
Government in tackling the acute
problems of scarcity of foodgrains and
ever rising prices and does not make
right assessment of the resentment and
discontent  prevailing among the
people."

60. That at the end of the motion,
the following be added, namely: —

"but regret that no mention has been
made in the Address taking any effective
measures to eradicate  corruption
prevalent in the Government
administration and also does not make
any mention of the connivance of the
Central Government in the ever
increasing corruption in the States and at
the Centre for instance export of oil-
cakes was banned from Madhya Pradesh
with the approval of the Central Govern-
ment whereas out flow of groundnuts
etc, was continuing there and this ban
had been got imposed by two or three
businessmen for their self-
aggrandizement and
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against the interests of the State and the
country by offering huge amount of
money to the persons in authority in
Madhya Pradesh.”

61. That at the end of the motion,
the following be added, namely: —

"but regret that the Address makes no
mention of the failure of the Central
Government in  taking  effective
measures to check the ever deteriorating
law and order situation in the country."

62. That at the end of the motion,
the following be added, namely: —

"but regret that the Address makes no
mention of the fact that in order to
appease Pakistan, the army was
withdrawn from the occupied areas of
Pakistan against the interests of the
country whereas in Pakistan even at pre-
sent poisonous propaganda is being
made against India and hectic
preparations for war are on and that
country is not implementing the Simla
Agreement."

63. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
make any mention to the f*t that there is
anarchy in the field of education and the
entire lot of the youth is agitated on
account of the acute problem of
unemployment as the Government have
failed to take any measure in this
regard."

64. That at the end of the motion,
the following be added, namely: —

"but regret that the Address fails to
condemn the addition in the Council of
Ministers  hereby  increasing  the
expenditure of the Central Government
as against the appalling famine
conditions prevailing in the country on
account of which the poor are finding it
hard to get foodgrains and the people are
suffering from starvation and the poor
'Adivasis' are dying of hunger."
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65. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
reflect any real desire of the Government
to ameliorate the lot of the poor whose
helplessness remains to be the same
even today and it does not make any
mention of the fact that the favouritism
and nepotism is rampant; no heed is paid
to the poor; only verbal sympathy is
expressed to the poor but no relief is
made available to them; neither land is
given to them for cultivation or house-
building nor jobs are provided to them
and neither education is imparted to
them nor they are provided with medical
facilities."

MR. DEPUTY CHAIRMAN: Amend-
ments Nos. 66 to 88 in the name of Shri J. P.
Yadav. He is not here.

SHRI N. G. GORAY (Maharashtra): Sir, I
move amendment No. 89.

89. That at the end of the motion, the
following be added, namely: —

"but regret that the Address has
totally failed to correctly evaluate the
internal situation in the country."

SHRI BABUBHAI M. CHINAL
(Mabharashtra): Sir, I move amendment No.
135.

135. That at the end of the motion, the
following be added, namely: —

"but regret that the Address holds of

no reasonal promise of holding the price

rise and increasing employment
opportunities.""
SHRI MAHAVIR TYAGI (Uttar

Pradesh): Sir, I move amendment No. 137.

137. That at the end of the motion, the
following be added, namely: —

"but regret to note that the Address
does not take a serious view of the
deteriorating condition of law and
order in the
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country, particularly, in the greas under
President's Rule."

SHRI BHUPESH GUPTA (West Bengal):
Sir, I move Amendments Nos. 138 to 298 and
306 to 312. Altogether they are 168
Amendments.

Only one correction I have to make with
regard to Amendment No. 193. On page 8—
List No. 3—in that Amendment it should be
"tenancy ownership rights". There are other
minor suggestions which I have given to the
office and they will do it.

138. That at the end of the motion,
the following be added, namely: —

"but regret to note that in glaring
contrast to the fan-fare and pageantry
which accompanied the President's
arrival at the Central Hall of Parliament,
the Address delivered is altogether a
colourless ritual."

139. That at the end of the motion,
the following be added, namely: —

"but regret to note that the Address is
not only insipid and uninspiring but a
pitiable essay in smug complacency and
self-deception."

140. That at the end of the motion,
the following be added, namely: —

"but regret that the Address is a
remarkable example of how not to
objectively assess and analyse the
prevailing economic situation in the
country and is baren of any promise for
even the minimum necessary policy
changes to curb the exploiting classes or
improve the living condition of the
masses."

141. That at the end of the motion,
the following be added, namely: —

"but regret that the Address instead of
being self-critical is self-justificatory in
the extreme."

142. That at the end of the motion,
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[Shri Bhupesh Gupta]
the following be added, namely: —

"but regret to note that the slogan of
'garibi hatao' has not found even an echo
in the bureaucratic idiom and that
rigmarole and platitudes take the place
of a firm commitment for concrete
measures for implementing the slogan."

143. That at the end of the motion,
the following be added, namely: —

"but regret that the Address is yet
another documentary proof that the
Government is not at all serious about
implementing the election pledges of the
ruling party."

144. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
take into account either the revival of a
new 'Grand Alliance' of Rightist forces
in the country or the situation including
popular frustration and discontent which
these forces are seeking to exploit to
further their short-term and long-term
objectives."

145. That at the end of the motion,
the following be added, namely: —

"but regret that the Address while
warning the country against violence
does not pay any attention to the fact
that having been defeated in the normal
democratic processes and in the
elections the Rightist and communal
forces are now trying to work up region-
alism, separatism, linguism and even
communalism to rouse passions in order
to engulf the country in disruption and
chaos to suit their ends."

146. That at the end of the motion,
the following be added, namely: —

"but regret to note that the Address
does not recognise that

[RAJYA SABHA |

on President's Address 236

the Rightist counter-offensive poses a
threat not only to the cause of the
working people and democracy but even
to the integrity and unity of the
country."

147. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
show any understanding of the
developments in Andhra Pradesh in its
larger perspective as an integral part of
the strategy of Right reaction which has
been routed in elections but is far from
uprooted in the socio-economic life of
the country."

148. That at the end of the motion,
the following be added, namely: —

"but regret to note that the Address
does not giv. a clear and categoric
assurance that the integrity and unity of
Andhra Pradesh shall be preserved and
that the game of the vested interests and
Right reaction thus defeated."

149. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
point out that the separatist movement in
Andhra Pradesh with all its violence and
terrorism has been engineered by
landlords, wholesalers and other vested
interests with a view to preventing land
ceilings and other progressive measures,
such as wholesale take over of food-
grains, nationalisation of  public
transport etc."

150. That at the end of the motion,
the following be added, namely: —

"but regret that 'the Address does not
take note of the fact that some Rightist
communal parties and other elements
have entered
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into th, separatist movement with a view
to advancing not only the nefarious ends
in Andhra Pradesh but also th, aims of
counter-revolution and reaction on the
national plane."

151. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
take serious note of the mischievous
slogan which has j been raised by some
Rightist parties and others for the appoint-
ment of a second State Reorganisation
Commission and for fragmenting the
country into 40 or 50 States, their intention
being to divert public attention from the
urgent economic issues and demands of
the masses."

152. That at the end of the motion,
rthe following be added, namely: —

"but regret that the Address does not
take note of the fact that certain people
belonging to the Rightist reactionary
parties were admitted to the ruling Con-
gress party for sheer opportunistic reasons
and that these elements now are in the
forefront of separatist violence and chaos."

1

153. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
take a correct lesson from the fact, as
seen in Andhra Pradesh, that the
political stability does not depend on a
mere majority in the legislature when
especially such majority is comprised of
reactionaries and agents of vested
interests."

154. That at the end of the motion,
'the following be added, namely: —

"but regret that the Address does not
take note of the fact that the
Administration in Andhra Pradesh failed
miserably i, dealing with the situation
and that some top bureaucrats became
themselves abettors of the separatist
movement in many places."

155. That at the end of the motion, the

following be added, namely: —

"but regret that the Address does not
show the necessary awareness that any
unprincipled  concessions to  the
separatist under whatever pretext is
bound to encourage the forces of dis-
ruption and separatism all over the
country,"

156.. That at the end of the motion, the

following be added, namely: —

"but regret that the Address does not
recognise in due measure the
significance of defeating the separatist
movement in Andhra Pradesh if
separatist disruption has to be prevented
from raging its ugly head in other parts
of the country."

157. That at the end of the motion, the

following be added, namely: —

"but regret that the Address does not
call upon the nation to take the
separatist movement in Andhra Pradesh
as a challenge to the integrity and unity
of the country as well as to the cause of
democracy and progress."

153. That at the end of the motion, the

following be added, namely:—

"but regret that the Address does not
show any sign of concern that it is from
the ruling party itself the voice of
separation was largely raised."

159. That at the end of the motion, the

following be added, namely: —

"but regret that the Address while
referring to the situation Andhra Pradesh
does not differentiate between the
landlords and other vested interests as
well as the Rightist and communal
forces who inspired and instigated the
separatist movement on the one hand
and those others among th, student
community and government employees
the unfortunately fell a victim to it on the
other."
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160. That at the end of the motion, the
following be added, namely: —

"but regret that while understandably
suggesting "calm and  rational
discussion" the Address" does not
emphasise that the main purpose of such
discussion will be to find a solution
within the framework of integrity and
unity of Andhra Pradesh and in parti-
cular within the framework of Prime
Minister's 5-point formula."

161. That at the end of the motion,
the following be added, namely: —

"but regret that while calling upon the
people of Andhra Pradesh to cooperate
fully with the government in finding a
peaceful solution which is a correct
appeal the Address does not at the same
time specifically stress the importance of
such a common and co-operative effort
to preserve and safeguard the unity of
Andhra Pradesh and thus ensure that the
forces of balkanisation are not let loose
in the country in the name of another
round of unprincipled and undemocratic
Estates Reorganisation."

162. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
pay tribute to the inte-grationists in
Andhra Pradesh who have heroically
withstood terror and onslaughts of the
separatists and held aloft the banner of
unity even at the risk of their life and
property."

163. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
take note of the encouragement by the
ruling party in Tamil Nadu to the
separatist movement in Andhra Pradesh
and its slogan of State autonomy
bordering separatism as well as joint-
government at the centre."
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164. That at the end of the motion,
the following be added, namely: —

"but regTet that the Address does not
take note of the slogan which has been
raised by the separatists with indirect
and direct support of ruling party in
Tamil Nadu for pitting South against
North in th, name of ending the
domination of the North."

165. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
even take note of the anti-national
demand of separation of South from
North which has been raised by some
leaders of the Andhra separatist move-
ment."

166. That at the end of the motion,
the following be added, namely: —

"but regret that while -calling upon
Parliament to "take stock .1 of the problems
that the nation faces and give guidance to the
people" the Address does not itself display the
elementary forthrightness to practice what it
preaches."

167. That at the end of the motion,
the following be added, namely: —

"but regret that the Address totally
and inexcusably underestimates the
havocs the continued rising prices are
causing on the life of the common man
whil. the government goes on dolling
out its nauseating and meaningless
promises to hold the price line parading
its so-called measures which have
proved to be utterly ineffective."

168. That at the end of the motion,
the following be added, namely: —

"but regret that the Address shows a
lack of courage and even honesty on the
part of the government to admit its
monumental failures on the price front
or to pinpoint the real causes be-
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hind runaway prices, not to speak of
taking effective measures against them."

169. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
take note of the fact that after a rise of
more than 12 per cent in the wholesale
price index during 1972 the price graph
is rising again in the first two months of
1973."

170. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
single out the main cause of rise in
prices viz., the existing grip of
monopolists on our economy nor does it
propose any measure to check the
speculative and similar other operations
which boost prices."

171. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
criticise the attempt in certain quarters to
justify the rise in prices by attributing it
to the influx of refugees from East
Bengal and the brief Indo-Pak war."

172. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
even give an assurance that the credit
policy of the bank will be changed in
order to prevent speculative advances
and ether encouragement to price
speculation."

173. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
take note of the failure on the part of th,
Government to formulate a policy for
the State take over of the wholesale
trade in foodgrains and other

essential commodities."
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174. That at the end of the motion, the
following be added, namely: —

"hut regret that the Address overlooks
the fact that even the declared policy in
favour of take over of the wholesale
trade in rice and other foodgrains is not
being implemented by several State
Governments and that some of them like
the Governments o "West Bengal,
Rajasthan, have openly come out against
the takeover."

175. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
take serious note of the failure of the
Food Corporation of India to implement
even its own modest target for kharif
procurement."

176. That at the end of the motion, the
following be added, namely: —

"but regret that, while referring to a
system of public system the Address
does not show any interest in: the
urgency of the nationalisation of cotton,
sugar, essential drugs and similar other
commodities of common consumption
which is required to ensure the success
of an effective network of public
distribution system."

177. That at the end of the motion, the
following be added, namely: —

* "but regret that the Address does not
take note of the fact that no effective
steps have been taken against big
hoarders and profiteers nor even to
discover hoarded stocks of foodgrains,
cloth and other essential commodities."

178. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
indicate any price policy whatsoever for
holding th, price line."
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179. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
show any concern at the fact that at the
production level monopolists are
boosting prices by taking advantage of
their system of cost accountancy and
by exerting their influence with the
Tariff Commission."

180. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
show any understanding of the problem
of th, government employees as well as
the employees in the public sector who
should be supplied from the
Government shops essential com-
modities at fair prices, especially in
view of the rising cost of living."

181. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
see that in order to make the coarse and
medium varieties of cloth available to
the consumers at reasonable price the
production of fine and super-fine cloth
have " he drastically reduced and even
in some cases stopped."

182. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
take note of the fact that agricultural
producers dp not get a fair price for
their produce they have to pay high
prices not only for the consumer goods
but also for other essential articles
needed for cultivation."

183. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
show concern at the delay in the
submission of the Report of the 3rd Pay
Commission nor does it give an assurance
-that Interim relief will be granted 1

to the Central Government em-
ployees."

184. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
show proper grasp of the magnitude of
the problem of unemployment in the
country including growing
unemployment among the educated
youths."

185. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
call upon the Government even to check
the growth in unemployment which will
be of the order of well over 15 million,
2.6 million being educated unemployed
persons."

186. That at the end of the motion,
the following be added, namely: —

"but regret that the Address is not
aware of the fact that in a developing
country like ours nearly 100,000
engineers and diploma holders are
without employment today."

187. That at the end of the motion,
the following be added, namely: —

"but regret that the Address is not alive
to the serious social implications of the
present phenomena of snow-balling
unemployment which is always exploited
by the reactionary forces in the political
life and also by the monopolists in
economic life to keep the wages down
and earn high profits."

188. That at the end of the motion,
the following be added, namely: —

"but regret that the Address is totally
oblivious of the disguised unemployment
and even underemployment in the
country."

189. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
seem to be aware of the
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fact that the Government have spent
only Rs. 30 crores out of Rs. 50 crores
allocated for the so-called 'Crash
Programme' against unemployment."

190. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
take adequate notice of the fact that in
many States even the existing and
amended ceiling laws are not being
implemented in the interest of the
toiling peasantry."

191. That at the end of the motion,

the following be added, namely: —

"but regret that the Address prefers
to be blind to the fact that in States like
West Bengal, Bihar and so on a large
number of share-croppers have already
been evicted and that thousands of
cases, especially in West Bengal, are
pending against the peasants."

192. That at the end of the motion,

the following be added, namely: —

"but regret that the Address
does not give any direction to the
States that the  harassment and
persecution of the peasants as
well as the fraud on the -existing
land reforms must at all costs be
presented as a major national
policy." X

193. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
show any keeness for giving tenancy
rights to the peasants which is of
paramount importance in the context of
agrarian reforms."

194. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
direct at th, Governments like that of
West Bengal that the cases pending
against thousands of peasants should be
forthwith withdrawn, if necessary
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by changing the existing procedural
and other laws."

195. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
show any eoncern for the millions of
Harijans who are subjected not only to
intense economic exploitation but also
social oppression."”

196. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
stress the urgency of providing minimum
living wage to agricultural labourers as a
matter of national policy."

197. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
take note of the.grievances of the toiling
peasantry that they are not supplied with
necessary credits, fertilisers, seeds and
other inputs for improving agricultural
production."

198. That at the end of the motion,

the following be added, namely: —

"but regret that the Address does not
take note of the heavy indebtedness of
the peasantry nor does it propose any
measure to relieve substantially this
terrible debt burden on it."

199. That at the end of the motion,

the following be added, namely: —

"but regret that the Address while
referring to 7 per cent growth in
industrial production forgets the fact that
this is computed on the basis of the low
figure of 4 per cent increase in the rate of
growth in 1971."

200. That at the end of the motion,

the following be added, namely: —

"but regret that the Address fails to
take serious note of the fact that the
Fourth Five Year
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Plan has failed to ensure 8 to 9 per cent
rate of industrial growth."

201. That at the end of the motion,
the following be added, namely: —

"but regret that the Address misses
the seriousness of the situation created
by the continued stagnation of the
industrial economy on the one hand and
regional imbalances on the other."

202. That at the end of the motion,
the following be added, namely: —

"but regret that the Address fails to
note that for bottle-necks and
obstruction as well as lack in industrial
growth the main responsibility must be
fixed on monopoly capital and the
policies which feed it."

203. That at the end of the motion,
the following be added, namely: —

"but regret that the Address does not
still realise that for the rapid and
balanced industrial development of the
country the concerns belonging to the 75
monopoly houses have got to be
nationalised."

204. That at the end of the motion,
the following be added, namely: —

"but regret that while the Address
refers to industrial licencing policy it
forgets that notwithstanding the
Industrial Policy Resolution, 1956,
which is the basis of the present
industrial policy decisions the 75
monopoly houses and especially the
Tatas and Birlas have grown enormous-
ly and along with them the malpractices
and other anti-national operations of the
big business."

205. That at the end of the Mo
tion, the following be added,
namely: —

'but regret that the Address does not
see the necessity cf£ reformulating a
radical industrial policy for the
country which
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must have a clear anti-monopoly
direction and also at the same time

provide for nationalisation of vital
industries including some consumer
industries."

206. That at the end of the motion,
the following be added, namely.—

"but regret that the Address does not
take note of the fact that the latest

industrial policy permits monopoly
capital or large business houses to enter
even the enlarged core sector of
industries."

207. That at the end of the
motion, the following be added,
namely: —

"but regret that the Address does not
give a clear assurance that the
monopolists who should be eliminated
from our economy are not going to be
allowed to enter into the so called joint
sector with the State."

208. That at the end of the
motion, the following be added,
namely: —

"but regret that the Address does not
note the failure of the Government even
to convert the loans from the
Government and other public financial
institutions to monopoly concerns into
equities held by Government or such
institutions."

209. That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address does not
take serious note of the tendency in the
ruling circles of some States to offer new
concessions to monopolies in the name of
industrial expansion, development of
backward regions or reducing
unemployment."
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210. That at the end of the Motion, the
following be added, namely: —

"but regret that the Address does not
even show concern at the exploitation and
plunder by foreign private capital mainly
British, Amercian and West German
which with investment of nearly Rs. 1400
crores is pumping out of the country
every year Rs. 60 to 80 crores, if not
more, as profits, commissions, dividends,
interests, etc."

217. That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address does not
take note of the fact that both the MRTP
Act and Monopolies Commission have
proved an eyewash without having any
positive impact on the economic
situation.”

218. That at the end of the
Motion, the following be added,
namely:—

"but regret that the Address does not
take note of the fact that actions against
the Birlas and Goenkas are being need-
lessly delayed giving rise to the suspicion

of pressures and influence in high

quarters."

219. That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address is not
worried at the fact that in certain ruling
circles monopolists have established their
very close contacts with the result that
there is an attempt not only to give them
more concessions but to suppress the
demand within the ruling party for action
against monopoly capital."
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220. That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address does not
take note of the fact that certain sections
of the monopolists have developed close
contacts with top bureaucrats at different
key places with the result that even the
declared policies of the Government are
being sabotaged."

221. That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address does not
take note of the fact that collusion
between the monopolists and certain
influential politicians including some
wielding power have resulted in growth
of corruption in public life."

222. That at he end of the
Motion, the following be added,
namely: —

"but regret that the Address does not
acknowledge the necessity of 100 per
cent nationalisation of our import trade."

223. That at the end of the
Motion, the following be added,
namely: —

"but regret that notwithstanding heavy
foreign debt burdens the Address does
not give any indication declaring a
moratorium on repayment of such
foreign debts involving foreign exchange
expenditure."

224, That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address does not
take note of the pressure tactics of USA
and other partners of the so-called
Aid
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with a view to influencing India's policy
in the direction which would suit the
designs of neo-colonialism."

225. That at the end of the

Motion, the following be added,
namely: —

"but regret that the Address i does not
show any awareness of j the magnitude of
the black money operating in the country,
nor does it indicate any measure like
demonetisation of higher denomination
notes which has become extremely
urgent."

226. That at the end of the

Motion, the following be added,
namely: —

"but regret that the Address does not
take note of the fact that even now
monopolists have their place-men in the
public sector banks and that they use these
men for securing unjust credits at the cost
of the weaker sections of our economy."

227. That at the end of the

Motion, the following be added,
namely: —

"but regret that the Address does not
take note of the fact that the bank
advance to the sugar magnates were
largely responsible for speculation in
this commodity and for other
malpractices."

223. That at the end of the Motion, the
following be added, namely: —

"but regret that the Address does not
even promise an early introduction of
the Press Bill for diffusion of newspaper
ownership and for delinking the press
from industrial houses which has been a
long-standing demand of
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the public and journalists in the country
and to which the Government itself stands
committed."

229. That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address does not
lay down the guide-line for the
formulation of a new industrial relations
policy in which the recognition of unions
by secret ballot, the right of collective
bargaining, no compulsory arbitration or
third party interference in industrial dis-
putes and right to strike must be fully and
unreservedly accepted as fundamental
demo-cractic right of the working class."

230. That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address does not
give an assurance of the attempts on the
parts of the Government spokesmen to
canvass public opinion for freezing wages
in the name of various policies or
otherwise by linking up wages to
production."

231. That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address does not
see that in some cases the real wages of
the working people have remained
stagnant."

232. That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address Joes not
promise any recasting and and revision of
the entire wage structure to ensure a need
based minimum wage with a D.A.
guaranteeing full neutralisation
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and a minumum wage of Rs. 250 and
to arrest consumers' price
index."

233. That at the end of the Motion, the
following be added, namely: —

"but regret that the Address does not
promise that the minimum 8.33 percent
bonus shall be made permanent and also
extended to all areas of employer and
employee relations."

234. That at the end of the Motion, the
following be added, namely: —

"but regret that the Address does not
show the necessary sympathy for the
working class in respect of their wages
when it is admitted that the share of the
wage in the total cost of production has
fallen and the value added by the
manufacture has gone up while the
benefits resulting therefor have been
unduly and unjustly benefitted the
employers."

235. That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address does not
ta*ke note of the tendency in certain
official quarters to encourage unions
who are ready to oblige the employers
and the managements instead of
honestly representing the interests of the
workers and employees."

236. That at the end of the
Motion, the following be added,
namely: —

"but regret that the Address does
not take note of the fact that in some
cases certain unions are being used even
by the public sector managements in
order I to obstruct the growth of normal I
and genuine trade union acti-
rities."

243, That at the end of the
motion, the following be  added,
namely: —

"but regret that the Address does not
make any promise that all the closed mills
and factories will be opened and if
necessary will be nationalised in order to
ensure their functioning."

244, That at the end of the
motion, the following be  added,
namely: —

"but regret that the Address does not
call upon the Government to curb
industrial profits by necessary legislations
and (other administrative measures".

245. That at the end of the
motion  the  following be  added
namely: —

"but regret that the Address does not
see the necessity of improving the salaries
and service conditions of the scientific
and technical cadres while reducing the
fat salaries now given to the senior
officers belonging to the IAS and the
former ICS."

246. That at the end of the
motion, the following be added,
namely: —

"but regret that the Address while
referring to the Approach to the Fifth
Five Year Plan does not take note of the
serious shortcomings of the document."

247. That at the end of motion,
the following be added, namely: —

"but regret that the Address does not
show that the Government has learnt
anything from the failures of Third and
Fourth Five Year Plans or from the
capitalist planning in general"

248. That at the end of the
motion, the following be added,
namely: —

"but regret that the Address does not
give any policy directions  for  the
Planning Commis-
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wellknown that the Approach to Fifth
Five Year Plan does not have yet the
guidelines for formulating the full plan."

249. That at the end of the
motion, the following be added,
namely: —

"but regret that the Address does not
realise that no planning in India can be
successful on the lines of capitalist

planning."
250. That at the end of the
motion, the following be added,
namely: —

"but regret that the Address instead of
providing radical reorientation to
approach to planning accepted whatever
has been stated in the Approach docu-
ment."

251. That at the end of the
motion, the following be added,
namely: —

"but regret that while correctly

speaking about self-reliance the Address
does not indicate the basic policies
which are essential for achieving that
approach."”

252. That at the end of the
motion, the following be added,
snamely: —

"but regret that the Address does not
set before itself the task of achieving
economic! independence which means
that Indian economy must not only be
free from foreign exploitation but also
from the tantacles of the world capitalist
economy."

253. That at the end of the
motion, the following be added,
namely: —

"but regret that the Address does not
give a call for achieving self reliance and
economics independence on ,the basis of
vigorous anti-imperialist, anti-feudal and
anti-monopoly measures.."
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254. . That at the end of the
motion, the following be added,
namely: —

"but regret that the Address does not
recognise the urgency of disbanding the
top bureaucracy which is not committed
to progressive measures and which
maintains close liaison with big money
and replacing it by officers who are
committed to radical social objectives."

255. That at end of the motion,
the following be added, namely: —

"but regret that the Address does not
even take note of the fact that at the
annual session of the ruling party
recently held at Vidhan Nagar (Calcutta)
strong voice was expressed against
bureaucracy and bureaucratic
obstruction and sabotage."

256. That at  the
motion the following
namely: —

the
added,

end of
be

"but regret that the Address does not
take due note of the serious power crisis
in the country which has been brought
about by bureaucracy and in collusion
with certain monopolists and vested
interests."

257. That at the end of the
motion, the following be added,
namely: —

"but regret that the Address does not take
note of the crisis and unrest in academic
world expressed recently in the strike
and other forms of actions of teachers of
Punjab, Haryana, Rajasthan and other
places."

258. That at the end of the
motion, the following be added,
namely: —

"but regret that the Address does not
show any sympathy and understanding
of the problems of the students and
teachers in the
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country when it is called upon the
Government to bring about necessary
policy changes in order to reorient and
democratise our entire education and
educational system."

259. That at the end of the motion, th,
following be added, namely: —

"but regret that the Address does not
show concern to the fact that right in the
capital of India the teachers of Haryana
are humiliated and prosecuted when they
should get relief from the Government
and their demands should be met."

260. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
show any sympathy for thousands of
political prisoners who are generally
known afl Naxalities prisoners who have
been under detention for long without
trial or whose cases are pending for
years"
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263. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
pay any heed to the demand of
responsible public opinion in the country
that political detenue like the Naxalities
should either be brought to trial or
forthwith released from detention."

264. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
show due awarnes-3 of the fact that the
communal propaganda is still continuing
in the country and incitement to com”
munal ill-will and violence".

265. That at the end of the motion, the
following be added, namely: —

"but regret that the Address does not
pay any heed to the demand of Nepali
speaking people for inclusion of the

Nepali language in the 8th Schedule t»

261. That at the end of the the Constitution."
motion, the following be added,
namely: —

266. That at the end of the motion, the

following be added ly: —
"but regret that the Address does not otlowing be added, famely

show any awareness of the Governments'
carlier assurance that Naxalite problem
should be politically tackled."

"but regret that the Address does not
show due awareness of the necessity of
giving more economic powers to the
States i« order to enable them to carry

262. That at the end of the out the developmental activities."

motion, the following be added,

namely: —

267. That at the end of the motion, the
"but regret that the Address does| following be added, namely: —

not show any concern at the fact that

the Maintenance of Internal  Security "but regret that the Address does not
Act and other 'repressive measures are take mnote of the  unfortunate
being used  against these  political developments in Ori-ssa in which some
workers and others in a manner people hare incited classes between
which undermine the  very foundation Bengalees and Ariyas.”

of democracy in addition depriving these
political workers of their liberty."

2032 RS—O.




259 Motion of Thanks

[Shri Bhupesh Gupta].

268. That at the end of the
motion, the following be added,
namely;—

"but regret that the Address does
not make correct assessment of the
motivations behind the so-called
improvement of relations between
China and USA or between China
and Japan."

269. -That at the end of the
motion, the following be added,
namely:—

"but regret that the Address entertains
an illusion about improving the
understanding co- | operation with USA
when that country basically maintains
anu-India position."

270. That at the end of the
motion, the following be added,
namely:—

"but regret that the address while
correctly expressing satisfaction at the
Paris Peace Agreement in Vietnam,
does not take note of the fact that
Saigon regime and the USA are already
violating the terms of the Agree < i
ment."

271. That at the end of the
motion, the following be added,
namely:—

"but regret that the Address while
rightly welcoming the Agreement in
Vietnam does not pay tribute to the
brave Vietnam people; whose
sacrifice, sufferings and valour has
made the Paris Peace Agreement
possible and to whom the President of
the ruling party and the leaders of the
Government had earlier paid whole-
some tribute."

272. That at the
motion, the following
namely:—

end of the |
be added,

"but regret that the  Address does not.
give any indication that Tndia would send
Ambassador to Cuba and also
develop trade relations with that
country."

[ RAJYA SABHA |
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273. That at the end of the

motion, the  following be  added,
namely:—
"but regret that while correctly

expressing sympathy for the African people
in their struggle against colonialism
injustice and oppression, the Address does
not indicate any policy of active assistance
to them in their struggle."

274. That at  the end of  the

motion, the following be added,
namely:—
"but regret that while expressing

sympathy for the African people fighting
for their rights the Address does not
promise that the representatives of
liberation fighters in the Portuguese
colonies will have representation in our
country."

275. That at the end of the
motion, the  following be  added,
namely:—

"but regret that while correctly reacting
to the developments in Vietnam the
Address does not see relevance or
importance of extending recognition to the
PRG and South Vietnam so long as one
single Government is not established in that
country after elections and national
reconciliation."

276. That at the end of the
motion, the  following be  added,
namely:—

"but regret that the Address does not take
note of the fact that while the Peace
Agreement nas virtually acknowledged the
existence of two Governments namely the
Saigon Government and the PRG of South
Vietnam, India continues to have consular
relation only with Saigon regime and not
with PRG which is discriminatory and not
helpful to the cause of the implementation
of the Paris Agreement."
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277. That at the end of the
motion, the following be added,
namely:—

"hut regret that the Address does not take
note of the disturbing tendencies in the
official quarters in our country to somehow or
other develop relations with the Japanese
Government / when it is wellknown that the
present regime is vigorously carrying forward
Japanese expansionism."

278. That at the end of the
motion, the following be added,
namely:—

"but regret that while correctly
stressing the significance of the Indo-
Pak Simla Agreement the Address does
not spell out what other measures it
proposes to take in order to ensure the
implementation of the Agreement."

279. That at the end of the
motion, the following be added,
namely:—

"but regret that the Address is
completely silent on the increasing
activities of the CIA in the country
which had been admitted recently also in
the Orissa Assembly by the State Chief
Minister."

280. That at the end of the
motion, the following be added,
namely:—

"but regret that the Address does not
acknowledge the danger of certain
foreign missions from foreign countries
operating in the country."

281. That at the end of the
motion, the following be added,
namely:—

"but regret that the Address does not
pay any heed to the enlightened public
opinion in the country against the retired
ICS officers being appointed as Gov-
ernors and Ambassadors."
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282.That at the end of the
motion, the following be added,
namely:—

"but regret that the Address has totally
ignored the serious criticisms which have
been made against the Ministry of Food
and Agriculture under whose protective
wings American influence still continues
to operate in our country in addition to
landlord interests."

283. That at the end of the

motion, the following be added,
namely:—

"but regret that the Address does not
acknowledge the necessity of doing
away with the top foreign missions
especially the one in UK and
Washington."

284. That at the end of the

motion, the following be added,
namely:—

"but regret that the Address does not
acknowledge the necessity of doing
away with the top bureaucrats in the
Central ~Administration in  matters
relating to promotion, posting of officers
and cadres."

285. That at the end of the

motion, the following be added,
namely:—

"but regret that the Address does not
take note of the' fact that the so called
confidential reports are often being
utilised in order to pressurise and
intimidate officers and to make them fall
in line with the wishes of the top
bureaucrats."

286. That at the end of the

motion, the following he added,
namely:—

"but regret that the Address does not
take note of the problems which have
arisen in our judiciaries which calls for
radical reorganisation by legislation and
other measures including if necessary
by Constitutional changes."
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287. That at the end of the
motion, the following be added,
namely:—

"but regret that the Address does not
give an assurance that the Chief Justices
of the Supreme Court and the High
Courts shall henceforth be appointed not
merely on the seniority basis but on
merits."

288. That at the end of the
motion, the following be added,
namely:—

"but regret that the Address does not
take note of the fact that the failure to
reorganise the judiciary at the top level
has resulted in a certain threat to not
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coming behaviour of the Indian
Ambassador in USA, who went out t,
please the State Department when the
latter asked him to give an explanation
of what Prime Minister Indira Gandhi
had told One Asia Assembly in New
Delhi."

292. That at the end of the motion, the
following b, added, namely:—

"but regret that the Address does not
seem to b, conscious of the fact that
while the talk of socialism in the ruling
circles is going on it is monopoly capital
which has grown stronger over past
years."

293. That at the end of the motion,

only the Supremacy of Parliament but the following be added, namely:—

also to progressive socioeconomic
changes which are called for."

289. That at the end of the
motion, the following be added,
namely:—

"but regret that the Address does not
take note of th, fact that US State
Department ha3 used the so-called
clarification of Prime  Minister's
statement at One Asia Assembly in order
to create an impression abroad that the
Indian Prime Minister after having made
the statement criticising the US, has
retracted her criticisms."

290. That at the end of the
motion, the following be added,
namely:—

"but regret that the Address does not
show any deeper understanding of the
working of the Ministry of External
Affairs where pro-imperialist elements
still seem to be well entrenched in order

"but regret that the Address does not
refer to the recent expansion and
reshuffling of the Council of Ministers
which seems to be based on other
considerations than in determination to
implement the mandate of 1971 General
Elections."

294. That at the end of the motion,

the following be added, namely:—

"but regret that even two years after
mid-term Parliamentary elections the
Address does not show any realisation that
in order to implement the mandate of the
electorate and the people the Government
must move out of. its old ruts and develop
a whole complex of radical economic and
other policies to meet the challenging
task."

295. That at the end of the motion,

to mislead the country." the following be added, namely:—

291. That at the end of the
motion, the following be added,
namely:—

"but regret that the Address ,does not
take note of the unbe-

"but regret that the Address does not
fully recognise the gravity of the situation
created by drought in Maharashtra, Gujarat
and Rajas-than nor does it propose
effective financial assistance by the Centre
to the affected States."
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296. That at the end of the motion, policy has got to be formulated in
the following be added, namely:— consultation with the representatives of
the teachers' and students'

"but regret that the Address fails to note

that supplies of food-grains to the drought organisations.

affected areas of Maharashtra, Gujarat, 309. That at the end of the motion,
Rajasthan and other places are much too the following be added, namely:—
inadequate with the result that the people "but regret that the Address does not
are passing through famine or near famine take note of the fact that the granting of
conditions." political pension to freedom fighters

under the Government scheme is
needlessly delayed with the result that
thousands of applications, many from

297. That at the end of the motion,
the following be added, namely:—

"but regret that the Address does not call very old people, are still pending before
upon the Government to render all the Home Ministry."
necessary assistance and relief to the 310. That a-t the end of the mo
drought affected areas on an emergency tion, the  following be  added,
basis." namely:—
298. That at the end of the motion, "but regret that the Address does not

take note of the fact that the National

the following be added, namely:—
g Y Integration Council has virtually become

"but regret that the Address does not defunct, when it should be really more
give an assurance for interim relief for the active in the face of the threat to unity
Government employees pending the and integrity of the nation by the
finalisation of the Third Pay Commission separatists, divisive and communal
Report." forces."

311. That at the end of the motion
the following be added, namely:—

"but regret that the Address is silent
on the measures against defections by

306. That at the end of the motion,
the following be added, namely:—

"but regret that the Address does not

take due note of the public the legislators on the lines of the
disappointment at the refusal by the recommendations of the Committee on
Government to order public enquiry Defections."

under the Commission of Inquiries Act
into the serious charges of corruption,
misuse of power etc., by some Ministers
including Chief Ministers."

312. That at the end of the motion,
the following be added, namely:—

"but regret that the Address does not see

the need for raising the present strength

307. That at the end of the motion, of the Lok Sabha so that the
the following be added, namely:— constituencies are not too large making
it difficult for the candidates or the
elected representatives to maintain close
contacts with them."

"but regret that the Address does not
show any awareness that the charges
against a Chief Minister belonging to the
ruling party at the Centre cannot fSHRI THILLAI VILLALAN (Tamil
possibly be disposed of to the Nadu): Sir, I move Amendments Nos. 299 to
satisfaction of the public by a team of 303.
the Central Cabinet Ministers."
fThe Amendments from 299 t, 303 also

308. That at the end of the motion, stood in the names of SHRI S. S.
the following be added, namely:— MARISWAMY, SHRI M. KAMALA-
NATHAN. SHRI S. SIVAPRAKA-SAM,
SHRI V. V. SWAMINATHAN and SHRI G.
A. APPAN.

"but regret that the Address does not
show the understanding of the need that
new educational
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[Shri Thillai Villalan]. +SHRI N. JOSEPH (Andhra Pradesh) : Sir,
299. That at the end of the Motion, I move Amendment No. 304.

the following be added, namely:— 304.. That at the end of the motion, the
following be added, namely: —

"but regret that the Address makes no "but regret that the Address fails to
mention about the steps to arrest the mention about the firings and mass
spiralling prices of essential killing by the C.R.P. and army in the
commodities." Andhra Region."

The questions were proposed.
300. That at the end of the Motion, MR. DEPUTY CHAIRMAN: The Motion

the following be added, namely:— and the Amendments are now open for
discussion. Mr. T. N. Singh
now. »

"but regret that the Address rm'ies no
mention about a demo-olution to the s &to oo fmg (A7 739
crisis in Andhra Pradesh wher, the situa- : PR ar
FTHEITIT AZES RN A G
tion has not only affected the life and :'1#4:”_.?1 "F'T'v IT_a JT’ ok ,-:{i-*er
economy of that State alone but also the AMFT H 50 FAGT F HEAF HF 5%
entire Nation's in general and the frenr fanr 21 &3 g9 2o 41 =9
adjoining States in particular." a G = = =
HI WA, Fga "I STl qIv
43T T FAOF AT AW FlEA
301. That at *he end of the Motion,| =1 waaz & fa Faaar wrs zqr7

the following be added, namely:— arT w7 feafy merT B e 2

"but regret that the Address fails in o Fores o = TR er T ;
mentioning  the failure of the I At aAr A0 A0 R 8,

Government in stopping the un- a1 AR £ T, r{[ Zan i R
precedented repressive measures T 3 AR qTEATE | # 1965%T, Iz

adopted by the Central Reserve Police e b S
against the people of Andhra." TARITH AT T HEATE AT AT ATTAZNGT
srEET fwar 7 1965 W GG

302. That at the end of the Motion, u”f_qua'hgr_ I zrrqu*-—w; = q m"
the following be added, namely:— T FT AAT KN FIAEA, 7 4TFT
T 9% 56 AFIT G1-475. 9 U9 A
"but regret that the Address fails to 476 HTH' 1969 HATAZHFT 433. "1
make mention about the failure of the qm 21 7=, §[F1 ®:49 40 1 &7
Goyernrgent in sanctioning more power g2 2% Wiy afer | 1970 § 42
projects in Tamil Nadu and also the ad- “ . . :
445 M ZT HITATS 1971 F ATHH

joining Southern States of the country."
T F GTT WL F IATGT 4509TH |

303. That at the end of the Motion,| T&l 475 a1 gwrdr qe-hfaar w3afy-

the following be added, namely: — 54 639 9Z | THA WIS WATH AN
iy S

"but regret that the Address makes no LAl T T feafy & | afz afa

mention about the effective steps to ifer oer &1 3qafey ga4T ?, l:{-fﬂ
combat price rise in the country." AT AT WA AAET ;,; |Owest

~Amendment No. 304 also stood in the
names of Shri Venigalla Satya-narayana, and
Shri Sanda Naraya-nappa.
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three decides o0 the population
g fradry  vasr frafs #wod
agdty ZiTc 1 R AN R, TATI
200 am 7 #faw =8 fa=sar 7
oir feafs Hgw wrs g1 AtEa oy
®AR FAr & AT ZRT %ZT A A
5w 2

zagarE iy, ® oS w97,
agr Gr fadr f2w owrEr gEag
qAdr ST 41, ateT a4 F a1 Fidw
A A, § W AT TAL AT AW
A1 qTe Wio Z ar, (wifaer aifwsw)
qZ T AT AL, AT, I BT 3%
2EAT

oA AT 31 IAT A7E 99 3w 2
wig gardl grafas feafy feadr @
o T A 21| FAT O § F1E uF
wzm # a7 feafy & 1 wiea 9 frafy
e, gfoamom Ft feafa =, 397 w3
w1 feafar Zan, fazre 1 3 oty 3dm
FOAT ATT AT AT ENZ | T OAA
g &1 FH WA 7w 7 F uiw fEe
& z7 727 # fr 3 5w 5w 2 | ueg,
wra # fra qz 7 Temfa st w1 g
g | W ZAR QA A 3, afEa
oz ot feafa 2, &1 & fog 0z 7 e
Trezafa A7 #1 9AAR T THE AT
w fom

oIS ZAT¢ 29 { A1 frafy 3 ogAw
aegeg 0O FrAme am fAEem s
AT g | AT gure 3w F faw A &
freafy dar grwf 2 3w fealy &1 wwvyar
& fam zmy 9w @ feemer ¥
gurdl o femwr a7 2 89 e & fao
%2 77 & T ofes Feer gwre anfas
7 & faoims frafy & 2128 777 2
“gwifer gree urE wRATEr 3 ) AfEe
ofems @27 & 0 7 3 a1 Sy
F1 TIIAA & | Y HYAT qZ w2
w4 T 7 =9 goF e 2 e A
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q zary gf==T fyzv aafaema 93
gn & famar gt s o Amw
g 97 AT A IAAr 3w § A
st @7 faam | Famdt s £ ATy
g 9T T 2 IFAY ¥ F fero«v
fe=ir 7 731 21 & 1 fiee Y oHY foafy
# g & gt 97 777 # v afery dee
& wftr ga amfasy =

et |t A sfgom & Avaeg
73T T WIT SATET AT A% Al 7 HY
W9 FE A9 ¥F | § I9FT 4zT 4t
AT #1 w1E7 FAT , afew aw w0y
&7 g 2 0 o 39 ey S oA
amal w1 g far g 87 i o ¥
1920 F wAzaW Anz A 7 fzean far
AT # a7 FEar Tzar # E wrd gn
AT ST AT ATAT B AT A7 Z ) WA
§ IAFT AET AT AT AT T OSAA
fraraam |

Al 921 97 412 faT g, oF ofor
gaEHr a1 difzr g A g T
= F oA aqia fagsr A sfeay 4
I2M Iq Hifzw 7 41 157 T7T 999
¥g, fag § A& gamn =wEAr F
E

It is only in the latest years that we have
more generally come back to Gandhi's ideas,
when even some economists have been
abated to press for an integrated planning,
which is the modern term for what Gandhi
was all the time teaching. My Indian friends
will not be offended when I say, that if Indian
planning has not been more successful than it
has actually been the main explanation is that
they have not kept so close as they should to

the fundamental teachings cf the Father of the
Nation.

37213 AT AATT FI0:
The approach to economic planning  for
development in underdeveloped countries

was for a long time, and is partly today,
dominated by
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[=t ZTo w7 ofag]

the concept capital output ratio. It always
implied the narrow attention in economic
planning merely to physical investment
and to the financial and fiscal
appropriations as I have already noted. It
thus meant a non-consideration on a large-
scale of the "human dimensions of
economic growth".

€N T HEfRAT ® Y, AYE0 SHAT A
sAgAT F1 AT a8 faewe weg @ 2
wifEd @ sawy v 4F far ) s
FarAy F w8 Al FEErEy
T =T FET AT, 9 gAA 3 25 ATl
# 3uw! a0 facga 1 eqra 7@ faav
OIS gHA OHFNE W GATAT 8, ag dY
Fiezye & wfar @ g T
f& 70 faom smar avax @ oA,
W W ag wiwE wEr § 7
3 P.M. gyt 30 sfawa araT w9 7))
ag feafa 2, sfams & sv@m ow 3
10 79 9g7 77 feafa 21, wmT =nfam
oY | WO AT FATL ALTH FRAHIAT
fawea & & F19 F74 TN wWaT A9
T , FAUEATE E ET Al IAT 59
g 38w T awy, oA fon
e &t wE E, IEEr A A
T I fow Y o 2 fF A
U R EHS 97 AR d%a | FAEr foren
iy &Y g # R 7 g oo AT A
FH FL JFA 2 | ZHIL I HT T AT
g oW wfegt & ag <@ # fF o
TEr AT AW FW KIS AT FH°,
s A AEaEe (FoEreE) # A
7 97 frdT | | AF AW wE
ATRI 99 &7 TAT @57 47 | ToF F1E
o wd 7 7mF 1 ws wfa 5 afs
damrez 21 v A £ owfmm o
G qEAIT JiE @l AeEiT g
@ awar g, fad fsam w7 wege w1
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FY, IARC ATHEAT 94 99 72 | Aq7H 4T
af & gy & ) 8§ At g s g W
@1 3w ag Srefves w F g an
9 WIR v@ar, § v g oeArtan
FHIIT H, agq #F 217 #71 &, T2 397
A 1 F@1 AT, FeAARear  Gaange §
Ba 9 TS R AT aE E o
UITHT THTATHT FT g T4 g6, A
oAl 7 aifan ZAr wwar g

Efggs enfan i d= dfeq
HATET AT Ag® 7 Tl | HO of 399
% 214 @ § A7 v s 2 fw
ga 9 3z i Y W q T
A wE 41 gaTE FTEAHET g9 T, Afw
ZATd gafa &% odt g% & fF a4 2w
ool waz 9% fade <q 2 | a7 o
FET T 7T 2 A UNE F e -
# 3% wfawe @ 72 ava—¢ fr zw
AT GIEET AT F g F 0w
9 gA AT, qE ST ZA KT AT g |
ag St g s a1 10 fafeas
T F mFEaUA 2 WifEaad uE § osEH
feas #d @ ? 65 # & gay a1
AHT FIEETAT, 8 A9 g1 W AT g0,
ot 6w #wT q oF fafFmg =9
W 9T AW #, T T F A a%
7z Y F1 9 1 agd TE A1 ZRE |
T ZaTdl sfer £ ) §a A 0z 2 R
wAaT &1 g w4 fEmr wr @ 2o
W W1 TEd & g i 0F WO
T 7 R Ay SWar 1 grEr g
T E ! wg w2 o A
gfeor gOm | ERET HWE I 0T

#7 qfsas Fw2T & @ 5 910
qfmw iz Wit amEar & fE
? Ffrefer moes 3 e aEaen €
I% ari-araEt 51, fodard )1 a=6t
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g fam o, AT AT AT R ) A o
FITEFT § A # ) FFE A A ¥
T ¥ FH AR WlealEa a4 fF
WA= g1 1 BT wAe 7 faard 5
wE FoargRe F oo S o= aar
ay e ag #E e mar we sE A
T T o A wieE anag gt ar 2
¥4 7 ooa & Afami agAr 2w
7Z FrAT g i AT AT T 8 )

A & e 2w ogw AmmEE
arar Atz £ 1 frasy s ¥ amg
ofeas W & wwas @9 2, e
HAIAIET F AT AT FAIRAT F 54
AFAT @ 3 A feaAr s

% ATq 9% w5y, urw fafaee g g 3o

98 FAY TEL 4T | FF T AT S0
QT 3, TH W T AT BT ) AT A
FFarar Frame v g s 41 7
e fram #Y 20 F 97 AT ST &
fan sifawre 2ar 1 are 5y A =9
AT 398 w7y amAv 2 A w1 v
FT WIART 19 ATAT T4 & | ATAT THTH-
12 & AT T FE ZWT | T HHTHA-
qE FAT F AT AWGAFART FT AT
frag #f7 | emsr=mw £ fF 1522
ar 1923 ® aver v F feAr av fr
IR T w2 fF ogw oww s
71 ufq fa= fod w: 97 =7 3, z=fam
7 e Fafar Hvga AT aF 72 3
ag wndt it #Y fewz oY, wEeT A7 9T
AT FAT TqAT § 7 g Awaww 9t e
# a2 (F o v o wEAT E)
# afeat w91 3fe 7 & vz
£ & waam E o g w1 AR
g i fag T I fr A A
51 o afy fax g o 0o 77

TR FIT TH S FERT QT T34
AT 8 1 Ar AT gty e
i Y g & Wt e fom
ST @&

1 &gy faomr 2 998 29 27
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= &) = w9 owda 2 fa
aArF F fan wa A 741 7 wfEa
Firfsra 1 fet St F femva g we 97
gfa

aiafor aufa 7 am= 58 w1 @
z 1 zart afagz s 7 owa 2w
1972 ¥zl wdsmgear 7 Sufq
7 afasm 4 | wrd, 9% 2w o AEr-
firr = & 10 wfme w12 9fism
a1 ol g2 2 0 3o s, wrw g
Frmmafraamfiamfag ? @
T w1 0T WET W FAd g, Iq%
FIW STH §% FI9 ATAT 78T & | IwAv
+1 F1 g e @ &, az 59 5un
q El wmET 2| ZW owEl waw ) g
AT F AT A vEAT & By v 2
fr feafq ady ot 2 1 ot afesz &
T W A S F A § w2
fF "7 99 3w 2, e oAw 7 33
51 T AT 2 | WE (a0 § 57 71 a9
FYATE | 39 sATanE # fav qr 43§
¥ o7 sq@r 77 5 |

szfegrm Fmsfams a am 523
g | T TEN T FEEET @A Ay
Fgr w1 B 59 qwar gnit ow i
TH T TVAW F FATT R 1 =7 A
w1 feufa & 7 =5 a9 & afas 51 oy
zH % & #% 5 fafagq =5 & sy
AT AE /T | § qmAAT § oW v §
791 & | 720 9% 3% faew § =
F7H AT TEVT AGN 2

]

oTT AT FAEZ FFIT HIT FMfeEa
FPOAIA AT ATT TE AT 2 3990 § T8
fafaa 2 1 & & e 5 2% fr o
W 7R E Wt A2 7T emfag |
= e 7 = ol sl oF Fa%0
qf T 7 4

T gwa @ Ao

7 % e, @ fagam
| oA # afems R q



275  Motion of Thanks

[t Fro wA e fag]

sarer 777 2 aifemmddt s faamn
F9 21 AF, FT AT AT 07 FfEn
FOET T AATT TATT OO ANET 2
fafazs w@rmy & 720 fF aw & F7f
qqA4 @El, 48 WIZETHA AT § Wi
qifamHET 33 F AR F 0 78 A9
faear &7 @A 2 1 #t== FegEr F fauy
¥ ws 4% F froawrdt A owar w
TTeq w1 ¥ wE § T 2fr e
& 2 e @ 77 39 FEvars i
Z19 ATAT 2 ) T AT 29 ¥ AT A
Fear Tifam

awir qoa fam afoa @A &
qa o1 7 well sgrEAA faAn @S9 A
Tt faeewdt 7 8 qAT W wE A
w}g‘?fw%ma‘ﬁ#lﬁﬁmwﬁ
wr F1 far & @ awen famr &0 9w
15 w=A a1 Wi ¥ fam f5 g we
“az aiw arizgl a1 wfermw wwm
agizar " F AR AT ARG AA A’ §
W;T"{Wgﬁ\'mm#?}awo Fo
#, #ire Mro wrio &, wfem Anr ¥ f47
CELRE B R S ) Gk e 1
qE TH qPW A ATA T A=A AT A
oY, 77 B qHer § FET WOAT | TEATEE
gre qifafzss d28 97 9 B oA
F7A 78 98 64 & A2 N7 F AT 777 |

® ooy grar w1 feafs 7 oa=
fafas # 1 wra w3w 27 avAT 41 5
R 2 &Y, 397 939 FT ZAT dr A2 )
gren fafamas o2t 431 25 & 1 & w0
sirgar 7 v a7 93w ¥ w=rNT a5
37 T § 9y = & faenardr we A
AT 2 | g9 AN AT AT, ZW AN T
W H AT F W AT AF IA HEA,
afger foardy ary &1 suw w4 A
Az waran § | gErAT & wtw zfom
A WE BnE W E ) W A
faome At ) = & fa0 ooy &1 F9

[ RAJYA SABHA |

on President's Address 276

gt Zrr 4 gfenmr &t @ & A
AT

Q¥ RAAG I 97T G ET 9

!ﬁﬂe@orﬂﬁ?“f'ﬂ?ﬁﬂ.
amar ZAafes sw @ 9 9w § ¥
¥z % & % @A a3 g 4
gq qag 41 & g 41 5 FwEar
TEATE | 7F @ A gt F A fafae
# fa=re gy A wrrEy fBh
St a1 a9 & a7 IT T qEq02 F T4T
fzar. 1069 & aftass &1 1971 & |
qT A TR 0o Fo 7 HIT 36 THo
e e 7 fam F faas fwurrEw
faar &1 z5%r s=r3 TAq fa=n 7 fam
w7 A AT oA g oA few dme
1971 % oy mar oY st Fogr o
1972 F 1 39 F Fery ¥ 597 4ifaq
St @, AT gEre 9T Ay F, IR oW
gfems dfmr v wzwzfam e =m o %02
A A F | wAAT 97 a4 gan fwoag
ara awifefoersr 21 smEr | 98 w0E
AITRI AET F | WAT FVH H SAWIT A
ATHATE #7g 217 2 Wi #2g T4 1A
w7 | g # 5 i g fawe s
T T F 3 AT 4 BT 0%, 47 AT A
UwST qAvg H AE AL WAL | B gHE F
77 v 2 fr fefaedt w=zafamiz afz
T8 21, g9t w7 foew fear &, 3w &
AT AT T WA O FT THA A A
wT arfen, F@i 5w = F1 faAga
TAZAAT 1 T F ) 23 79, 1971 B
drfzfeom fagrar B geet sde
A A A AT 10 TEE, 1971
AT AWM 97 g7 gfawe 21 737 |
famw 7z 2 T s Aifafedes fasr
AT AT A I A o 3w F fema ®
15 far A 3wy, fomamat &1 weff 33
71 7T faar sy w7 39 1 AEAE,
aaR F Az w5 faobr ey Ay o
s e £ @zt 576 frem g



277 Motion o/ Thanks

39 & 99 77 arfzfewes g T
¥z Jwg aifgn 1 s F9 faedt §
fraa far & & 1 w31 A% K oseAm
g 03 7 faq A0 ST E ) SEET O W
arz 15 fag #47 %40 fz7 77 o7 5376
grEfwal 1 grevine 34 F [0 ang
arfgm B wdf 7 10 T 0 A AR
q1Z ¥R § ¥AT A A AT 9 ) m@g
FHraTe ot 7 #41 frar § swmar 2
aE WHIT A1 2 TH AR 3 5% w5
arzw fafies & ofeae 7 21 F7g-A%2
A FEr W 3, vz St oS8T 2
I I &7 AE-g5H 77 97 2 v e
HEE FHT WET 2

sftwdt gfiawy wiwdt - 578 <= fgrd
aar 7€ | wF wAeA F wara 2y oow F
fradr aw 725 28 2

wt Fto o fag : az v 2 fa
10 #=rE & wEAr ¥ fRar g,

st Oty WgAT A Far § OO0
femma grawr 3. s frarsr e 214

=it fo wRo Twg « & Tgar T
g fr =7 @ & 412 #aw § F07 F90
strfge | 78 srezafzar ¥ fao aw am
F7 | § gF A7 F1 429 AAAGA F7
F% 9EM F a1 TE V@I E | 8 A ey
g 3nE IR W Agg = gEr |
& 47 %, A a1 { GZF 74 7 AY
at faasr 2 a8 fa § a7 7
qTTEE AFTI W IAT AF T4 A@AT |
wx swEr 4 fe & faedt faaar ar 9
4T AT AEAT 4T |

ot wtw #gar : Fessr faar 7

=t o oqo ﬁ‘! - arew frfasey
@t frar 37 =fafs ¥ a7 & ot am
Far57 wrET Fr #qfy 7 Facd vf 419
SAFT w4rd w7 °F Foed FFA T qa0
fF wmwr <27 faar |

st wemro ' - ow Far qEA 7

[ 22 FEB. 1973 ]

|
|
|
|

on President's Address 278

it o gao Tag : a7 Wy 7Y foar
# qfe? | ;g 58 st ¥ wq 19207
HAHZ T F |

sitaat gfaar wivt - § &1 73 71
wArE AT g w4 AW g7 @ g oar
Z1 HFAM &, URAAGATE A0 T4 E )
T4 72 w1 grar & fr w7 fEdr faaa
T GFT TLAT 24T 2 AT TZA THFAARAZ
G5 Femr s 2, 3 ® S@EeT IE 0
q7r gaz faar wmr 2 ) & =4 Fafon
7Y # fr 27 oF @F 7 w9407 7

st @ uao fag - fodt i 7
oar OFAewas qa fEar, w4 T @ ar,
& wrar 2, Afws A% aw g fafaed
# war A7 {7 qim—ia arew fatrey
1 &g faar a1 517 fag o fefeee
T T Ao T AREERT FAE [FAT
o Ard agrg? west faz ag 2
7% wqfq zard @ §wdr 2, 97 A
we & T wisr wff &, W 3@ & A
79 W ITE TT HEAI F AT THE A7
Tz g | wH frdt fafame w27 7 737
For A1 fae e WA ar ) 3T G4 H
YET HH W < gur 5 war we
Etgfr At w2 ? smasa da a7
am FE F )

® Sq@T 797 W@ #Wr ArEAr |
a1 P afz #F wif 3w o6 4
21 faadr svwr wer gar wfwq 7 gas
Hgmgr ) 4 mfa & ox 564 § 737
iz g ) #fFa g 5 gare g
gAY, SNZ-SNE FIAM 21 VA &,
FANE-ATZ AR F, WEIH 70 A0 E,
IAH & F7 99 F wRAAE 7 A0 T 799
ATEAT FT WA F@ owFAr g ! mbmar
FAAT E, WEA 930 F | AHUA, WA
W 73X AT H 7 95FT qAT § AT
% 7z wwa g 5 grem 7@ & Ay
sewarr fager samer a1 @ qdf Iav
gay fowsr = 2 | 77 A faafa



279 Motion of Thanks

[+r ZTo Tae fa7]

§ SAar 8 1 orer fEar

F1 FiEaEst Tfgze

% WIRTET A9 Y & #e FHA
gz-37 Avr wfwa & 0 F w0 %, A
Jo Gfo Fl &M WAl FZAI AEST 94
afya wwgw g 729 % fau 39 s+
g9 & | WY WA qrEATA W oars A wiE
# ar argn fRfee s@a gz 3940

£ 2, ey fefaeag 2, 979 # 28915

7 HFZ ¥ g § TrerAfas
#re aEt gfEwm gw o wr oAm AN
2071, &% F1 F5a Ft A w0 avar
21T | wT H94 &, FLA w9 aifzm )

afFw z1g 3% oo a1 w1 @2@71 gm0
&7 a7E i AdY g 2w fFem
At far #em f@de 2y & ) Afea
nrer w1 feafa @ 389 o amia ar
W WG AW F A9 FAr F, wOew 2 F
oHT 9T # A AET FA ZEOE,
T feafa 2, 3a% faeme o oE™
T W AL T IBA | TN TE FL
3% @ g |

SHRI D. D. SINGH (Bihar): Mr. Deputy
Chairman, Sir, we are grateful to the
President for his gracious presence and
speech which really summarises correctly the
position obtaining today and his concern and
anxiety for the state of things shows that our
Government today is keen on removing some
of the anomalies, some of the defects or
difficulties that have been pointed out in the
various paragraphs of the speech.

Sir, today somehow it has become a matter
of routine for every party to criticise* the
Government for every evil or wrong, that is in
the Government. So much so that they would
blame the Government even for the rise in
population. One is almost bewildered at the
kaleidoscopic stands of the various parties.
Some of the parties are so passionately talking
about the
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integrity of this country and yet in practice
they are advocating Balka-nising of the
States. It is really amazing that the very
parties who show a frenzied dedication to one
India, one people, one nation, do not hesitate
at the next breath to raise

the slogan for reorganisation of States which
in effect gives a go by to that very stand and
in its process encourages regionalism,
parochialism and everything that is based and
everything that is calculated to destroy the
integrity of this country. Sir, today this is a
poorer nation with the avai-label cereals
which is minimal compared to what obtained
in the past. Little do we realise that the
population has gone up. After all except for
the situation brought about by this
unprecedented drought no one has said that
there has been a fall in production. We are so
anxious to forget the effects of the green revo-
lution which has reduced, rather almost
eliminated, our dependence on import of food
from foreign countries. Our country has
reached a point of self-sufficiency. But for this
treacherous and unprecedented drought which
is under nobody's control this situation would
not have arison and every effort i= being made
to get over thig difficulty and we hope that
with the willing co-operation of our people
very soon we will get over this diffi-

culty. Not only this, but in the matter of
planning as in the matter of implementation,
no one can say with seriousness that this
Government has not been making serious
efforts to get over the vagaries of nature, to
have

mechanised farms, mechanised means of
irrigation to reduce the chances and vagaries
of nature as far as possible so that in the years
to come we eradicate this curse of drought and
famine for ever. To give the example of one
State alone, today in Bihar production is likely
to go up by more than 50 per cent this year.
We have not done much in that State; much
more remains to be done. Here is Mr. Borooah
sitting and he knows what is the effect of what
has been done in the last five months. The area
under wheat has gone up from 37'
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lakh acres to 63 lakh acres and the production
this year is bumper. It is not a matter of vague
guess but it is a matter of saying something
with certainty. Therefore as far as calculated
efforts, serious endeavours, are concerned, we
are not lagging but that is not to say that there
is not much more to do. We have a long way
to go and with sustained effort's ! we have no
doubt that we will achieve our objective both
in this as well as in the matter of industrial
production. Three days before I read a
statement by the Minister of Industrial
Production, Mr. C. Subramaniam, from
Madras, that by next year we will be breaking
even in the public sector units.

SHRI MAHAVIR TYAGI (Uttar
Pradesh): My friend, you should not rely
upon the promises of Ministers.

SHRI D. P. SINGH: I will rely and I
would request you to rely also. Probably
the moment of criticism might come next
year.

SHRI OM MEHTA: He was relying on
your promises also when you ‘were a
Minister.

SHRI D. P. SINGH: I will rely on you, I
will rely on my Ministers. They are
dependable people. Industrial production in
general has gone up by 7 per cent, it is a
sizeable figure and if we are able to break
even, if we are able to get out of the red, it i3
indeed creditable. And in fact it is a safe
assertion. In two-thirds of our public sector
we are making profit and in the one-third
which remains if we are able to do that in
another year, then it is not a distant dream, it
is not a wild dream at all.. We are on the path
of realisation, we are on the path of fulfilment
and that fulfilment is nearer today than it was
ever before. How short-lived is human
memory. Have we forgotten so soon that in
the I so-called etticient British days tlhere was
a parade of hungry and naked women in
Calcutta and millions died of starvation?
Today certainly we are able to provide some
food to our I people and it is always a matter
of ; concern if it is reported that one per- '
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son in one State has died of starvation.
Therefore the fact that we are making a steady
march, steady progress towards the realisation
of our goal cannot be denied. We have also
been making efforts to gear up our machinery
for the implementation of the Plan. The
various Plans of cours, have come and hi the
Fifth Five Year Plan are making a sizeable
investment of Rs. 51,000 crores. If that is
achieved, then certainly it is a matter for
which the Government can legitimately take
credit. In this connection you will see the
progress shown in respect of various items, in
the matter of oil production, in the matter of
steel production, in the matter of shipping and
so on. I have merely enumerated some of the
items. This country is steadily progressing.
Today we have developed our expertise, we
have developed our knowhow and it is a
matter of pride that today our people are
independent and self-sufficient in respect of
oil refineries. From the beginning to the end
every item needed in the oil refinery industry
can be made in this country indigenously. So
also, in the matter of steel mills, it is a matter
of great satisfaction. Therefore, today when
we have embarked on the further step of
having holding companies, which will
combine entrepreneurial vigour and public
accountability, it ought to be a matter of some
satisfaction and not a matter of criticism.
Steadily we have embarked on the
development of villages and helping the rural
masses in the matter of drinking water, in the
matter of providing them with houses and in
the matter of giving them credit facilities and
work. How contradictory is the stand of the
various parties. Some of the parties which say,
all right, increase the standard of living of the
poor, increase the living standard of every
man, are not in favour of the nationalisation of
banks, if you are against it, it means that you
are not i, favour of advancing them credit or
making available to them resources with the
aid of which they can develop and increase
their living
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[Shri D. P. Singh]. standards. Now, the
criticism again is there is the price rise. Well,
the very people who criticise today the
Government against the price rise are the
people who are against the Government
taking steps against hoarders,
blackmarketeers and profiteers. Is it not a
contradiction? They are willing to wound but
afraid to strike. That is the natural corollary
of their activities. Today they come here and
try to censure the Government.

Now, Sir, having said so much about the
organised effort of the Government to reform
the machinery, to reform the bureaucracy, to
take every step to implement our promises and
our Plans, I may say that the Government has
not been failing in the matter of our foreign
relations. The Government have been taking
various steps and the bold and imaginative
action of the Government has paid us
dividends. Today our eastern frontiers are
secure. Today we can live in peace and
security. The amity and fraternity that is
flowing from our great neighbour, Bangla-
desh, reminds one of the earlier times when
that was part of this country. Communication
was free and there was no barrier to divide
man and man. I hope that in years to come the
spirit of the Simla Agreement, which has been
accepted, will also be fulfilled. Today we have
read a statement by Air Marshal Ashgar
Khan.... .who says, "Well, there is some
method in madness, there is some method,
some design in the effort of the Bhutto
Government in getting released the prisoners
in India." And he says that millions and
millions of rupees are being spent for
propaganda abroad. The better thing would be
to negotiate with India So that he would be
able to secure the release of the prisoners. One
can see some method in the reluctance of the
Bhutto Government to take a speedy step for
the release of the prisoners. He expected that
the ninety thousand odd prisoners when they
come home, will be able to tell those
people in a bellicos
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manner, "We have not been defeated,
somebody surrendered on our behalf" and that
might introduce a certain amount of
bellicosity in the politics of Pakistan, which
he likes to avoid. Also, he would like to avoid
it for the time being. He feels it is better, it
would give his Government a little more
prestige if he is able to secure a talking point
and get support from the various foreign
capitals and so on and so forth. As far as our
stand is concerned, this Government is still
committed to the Simla spirit; this
Government is still reminding President
Bhutto again and again of his ohligations and
says, "This Government is willing to do
everything on its part to normalise relations so
that peace, tranquillity and amity with a
neighbouring! country which was a part of
this country, may be restored."

Sir, I will not have done my duty if I do
not make my views clear on two questions.
One concerns the Middle East and the other
concerns Vietnam. As regards the Middle
East, there is the problem of Palestine, the
problem of the Palestinians who have been
ejected from their homes, who are fighting for
their homeland, that problem today is
uppermost in my mind, and I make no
reservation in that respect. Many of our
breathern may have some hesitation in
supporting the Arab people in their demand
because only the other day when we needed
their support in the matter of the recognition
of Bangla Desh, they wer, halting, they were
hesistant. But one is glad to see that there are
at least two countries, Iraq and Yemen, who
have supported us. And if one scans through
the newspapers, it is not difficult to find that
there is lack of hostility today as compared to
what obtained a few months before. Hostility
is diminishing, and they are realising the
inevitability of the situation. They have their
own difficulties, and we, on our part, cannot
help congratulating the brave Arab people
today for their effort to regain their lost
territory, to bring about a sort  of
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economic emancipation. They are struggling
for emancipation. They have been struggling
for the last 50 years, but for the last 20 years
their fight for economic emancipation became
very prominent and poignant. This House will
remember the famous words of Mossadeq,
"The soil is ours, the oil is ours". And from
then onwards every country has gone on
advocating that that particular country should
get the full benefit of the material resources
that are obtaining in that country. Sir, I may
also invite the attention of the House to the
fact that in Vietnam there obtains peace today.
This peace has not come to Vietnam for the
first time. There was an Agreement in 1954
that proved illusory. We hope that this time it
will be a reality. The Vietnamese people
accepted Uhe Geneva Agreement sincerely
but the other party has accepted it after a cruel
war, a destructive war which has left a near-
waste-land of Vietnam. We hope that the
world opinion and the people of world at
large, who have seen the suffering and misery
of the Vietnamese people, will lend a helping
hand in the regeneration and rebuilding of that
great country.

Sir, there is one more problem which has a
significant place in the President's Address,
and that is the position of Andhra Pradesh.
Sir, the Address has no desire to say anything
that will offend anybody. But the situation is
that if two parties are striving to reach
solution of a certain problem, then the
solution is slightly coloured and impediments
are created if external factors like violence
and others are brought in. It becomes worse if
foreign hands are visible. As far as this
country is concerned one feels very happy that
the attitude of the Government is one of
watching, of an open mind, which mean, that
the Government is willing to take any
decision which in the circumstances might
appear just and proper. As an advocate I have
known how in a case where the husband and
wife fight and when both of them want
divorce, how difficult itis to
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force them to live together. In matters of
partition we have felt that when two brothers
fight, when the destruction of the joint family
is imminent how difficult it is for the third
person to persuade them to live together.
These are matters of great significance which,
we have no doubt, the Prime Minister in her
wisdom will consider and face the novel
situation that has been created. We are
thankful to the President for the Address and
for the very realistic summing up of the
situation which reflects ' that the Government
is determined on alleviating the suffering of
the people and trying to take various steps
which might mitigate and remove all the
difficulties that obtain today. Thank you.

Wt A1tz FWIR wawEr (e
ZW) :  WWAE STEANA HETEE,

ezafy o #1 W 717 3a%  9fq
I E FIA T -{;:T"-T o1 wzfoer
argd AT gAEA WAL AT AT qT
AN F az oA O G@ e T o

wat @1 qediv qfvfeafs faawm 2,
% 9fa
FI |rg4r 21 f& 0 7 F15 werq faug
feafq 21 wa a1 am 7w 2 5 0o-
qfg S &1 G FEA FTHIT A 98-
faan A7 gGeEERE AT 9T AW A
e #, st wfAEear #71 fend #1
F49 UF WI21G7 W& 2 AT B A0
WA, I CAM@Y A FFT M@ 2

=% gE0 U FIE TH AW

"Our hearts go out to all those who have
been affected by drought and in certain
other areas by cyclone and floods."

SHRI MAHAVIR TYAGI:
heart?

st fitr gW wEdaEr o 0Ar
Faar 2 T ot g e adifsa 02
waF faa 3wt g7 s A, Afew
gaFr A g A fawwn 1 A

Have' they
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FAT 731 5 F&T v 3oereq 78t gom
Afgawr w g o 97 qWHT  FAET
vt faar )

1 g faamags fa5 ¥ waage
aiFsr ®, oF SvwET g9 7 fE
w7 ¥ fam v 5 oF aredt 97 &
"7 AT AT SR A1Z4 97 7S F7T
fzar mar | ATHTT AT HAWL AT IART
fedt® a wmFwAT 2 fo #1893 7
Azl 7 | Tag e F weeT 11 A
qEART AT | FEAFET FAAT 2 F
az fovyre 2 fF w1 aa & 781 97
7z qreRy FA A frO Ff 7T v
FETT T 71

Zary  TwEATA Ar fadra war g
A fAtaT qg wrard o IAE0 F49
g zEAqr F a7 ¥ ww fw
FYT T OF OFo OFe Uo
I o o s A B G 1 B £
70 F HATH § A AT AT TH TEIT
F7 ¥ 778 At ® fro s g frar
2, TaET ¥ e & g o g
F41 A1 Wi w1 w2 feafa w0 naEe
AEL HLT | OF AT WOA AZ FT F9H
T FTHATH A AT AV GE T HT
# 917 o7 77 12 7 (% WA g9 @
2, ZAIT U TATEqUA AFEEA 7T 2,
= HIF G AT 9% W& &, I FIw
agar gf 3 @@ AF A FAw
|7 ZAT 1A g AT 3 faaw feafy
§ & e qRAT ATEAT E FATAE AAIF
g1 3Far § wfadzs 71 qfz wwar ?
wETA 7 2w ArfEd 3o A q@ 7 dife
2 O grs gATY g9t war #1 S
77 & FATI AT AT 7@, gAY fAv ZeTe
w171 #71 Frer A20H7 | 34T 50 & HwiF-
wae gafer 747 47 | WO WA 97 vE
f& o= wfadesr & 25 /AT F1 AT
AT |\ TS THT AT H7 FaAry feafa
%, &9 AT WAL AT F, IT AT F
#ZT TH 297 FT WA IEAT AA41T |
2082 RS—10.
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43, FA ®1 TG HEFAT T F=q7 T2
AT EENR | T ANAT E, FrIA I
aar %t Fet fafaeze a7 faar &t 399
wira wifzarfaat v afzer a7 s,
ITH TE FATH TZT FATOAT AT WrAT
qITATH WIEAT FT Hf37z g4 797 Frav
ar Ia% 7T gfeaT o fagre F aew 2,
ITFRN AT ITHT ET ACH | 47
HT9T TG a7 AfFFgE § qfz wox v
T AW F TAFT TEIT qEA F iz
& 79 79T HIAT T BT 737 F7, 347
FTT a9 T30 F7, 97 fF gure T3
OF-UF GFr A W0 A4T A9 F
ITH | AT AT OFFAT &, I GF AT
T WHT F 04 § ATAT 48 9 419 F1
971F & B 907 F47 q7aT wAT F9
ATZT &, THF AATAT FF AGT A1ZT £ |
FH AFT F 777 TN & AT E,
foFar SFTT FATH HAT FTE7 AEAT F A7
aAt fras g o wer w3w 7 #5
ST T AET AAT AT FT QAT A0 E )
f@ag gw1v  9Z4 1 we 9IA FT
TTRE F1 FaT 4 fF vamar 7w e
FT TAARZ FAT ATAT WL FIATT 17 FY
HTRE | RAAZT 9F9 § q¢7 49 2,
wlgwse #1 7zzq4z &, 34 foaff ¥ w7
AFTAE, 8,000 & wiuws 7 wera 7
qifza & 1330 Far fx BT FarA
weawfan 7z 07 7 agafy =ifzr,
i grzv-=z 23 & faar &2 %)
ganfa F 9779 T o HFA0Z 1 A
faafad & 2-3 ara s a foao
ast #r frert @ ufaza s frar o
77 #ez w4 £ fF 2-3 @ra =
AHT ag Al AT AT AGTAL ZTAA
7z 2 & o% &1 @ w3 o3 g,
oq EITT AT F AW T T IHT A
FAW TZAT AT BT E | H AFAT A
AT F ATET AT G, IAAT wAAlT A1
731 Z, af®a q wwAT 7 @t #7 farEr
T 8, AW # IAFT AT (TR 7Y
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[+ 1oz Fure 939 91)
ey 979 § W1 @ E | @HA! AT AFAL
2 afwa @t #1 fawreT 781 &1 a5l 2,
FifF =TT F 75-43 ATA(ET F 10
ATE BT FT FAS F1ZF2 T AFAE 471,
q T wAl 7 o A0 IAE %5 7
faar wtT afzorm 2z g1 \(huerruprion)
w59 aF A g o feafa, e
AT 21 TEY & W FHH FE A E A
@it feufa & sizz qare @ Sea
ATLAE 1 AT HT 219§ AHE, THH
qi TG T LR AT ATRTARTT
FTF, HATH F qTF AT A9 Z9
§ T AATH FN AT F AT FL TR |
OTA 2 W FF G0 AZT G F AT
999 § 397 # 99 5 ey avwiea fen
ara fo wgamd b wvean fem 99 waET
G g0 FTET FHT AT TGN, WA
AT TA "aw § A f2g fa
29 fagaw 34 &1 99| w7 W@ O,
afa wT @7 A wiwe f2u @ 9aq &
yz7, 3 (78 am & 9@+ 2?7 fag
SFIT 7 0 AT FAG ATAATE, 1971
q 211.8 97 9gEr 41, 3@ WAT,
1973 # 245,0 9T 99 #T 15.8
aw@z A g3 ) ofeaa wme ¥
#2718 9fAT Fa7 F@ATE F AL
AT YA AT E | LA GHET U FIEA
20 97Az 9 AT § TATE T T
Fwae | o1 sia ® o ey wravas
TEA E, I UL FAA 6 WA 7 18~
20 gfqera qrEaT a4t & | 37 99 9%
1T T fFaEer 93 w7 91 @, 399
FRATY f@fl 9w 1 939 7 0%
=arfaq F%4 ¥ "9 A9 § WIT q4q
FF A TEN F qATHAFT w7 AT
AT AN AINMT ATEHIT WA ZA F
o FAT AY THA THEAT g F1 AT, 7T
AN ®T HATH 3799 T FMOAT B
T2 97 ITEAT 1 WAl | gEy
T AEAT T AT gA TA T,
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Tgr auar g, wWifE aq93 gwra
gA 2 | R FT [FAT §F F-
o § g grg § fean, s afony
ag g fF wen 3w AT WA T
wT 39wed Ag g8 | (e wm fFaan
& FAT F4r aar @ £ gau fEamw
FEI[HATT HIT SAFHTLAIT & AT FIE
adren @@ fagerm 1 37fA0 7w az
aaud 2w garr &1 7o afasre
AT/ wEEn w7 EA AW,
ag aeaq faaars &8 241 2

gq #faamu & 53T 2w 7 a1
FHA wEEqr g, IEE g
Tt wFgraar g | w< 99 a0 779
qeava § 9w qCE R ATA FAL | TR
7z w21 & 3w &1 g 97 favas
7 4 7 "y fer fFa a7 ==
ferdfarzdora #1 & ¢ B F )
¥ gaq quar Jgar g & oarg A
T &1 nEe @ formaranT 2970
qr @7 Al favaw F gamn a1 f5
THF IT IO A gEEar @fza At
gET | AT EY AR A ARAT FA7T,
HIATTH T, HITAG A1 HT T
@z gy AW T aam R g
FAG qTF AT FT 4T | AT T AveT
% WM T A &( AA[ A2T AT £ Al
AW [AT AT TATH FF 1T g 78 2.
fomaT wrarEr 57 919 gl w1 grEr
¥ FgIET 2 Wi wrer F faada |
FAAT 72er §, TEM FIAT AR T
79T TE § e  faar g, afww
a8 AAT A% TIFTT AZD (AT W4T F
A T FTAT & WTH T34 AT T 2
T WEY HIT AFATAT FT HAT-HAT
qAT F Fr2A FTIAFT IR | AT A
araw fagza 71 a3 2 7 {5 dr we
ITF ATIYF FT 7 T FA7 g0 F
T AT TR F ATE, AT AE F
#91 FaEq &, wioay ardl & faamaw 2, 7
OIF #G AN [y F (Gare §1 /i1 59
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w3 &1 W9 ITAMI T AT 0F Ae2A-
Aq itz v an sfFa e ame 39
SIFEFHA CHIHE FT 916 721 FT 2 E |
I UHTHE F [T IS F1A9 T q@0H
AT 1[G T9F & L& 791 (747 |
HIX ZAT FTTU F UIH AAT AR WY
AT AT HIU AL ZE R | A 5W AN
1 90T 77 7 72 A9E T F faums
g, @97 ¥%Em § WA WY an 2
7Z &, afFT [T F97 794 g § gy
@ F fou sa%1 agrem s a8
FTIRE

WEl aF IO AT FEITT FT A9TH
. a8 am 97 79 famm 77ar
&1 2w a1 gz s # fe Soars gare
n ¥ gaEfaar € 3 o3 & 21 w0y
TIT Fa9 0F TG TIFCE | AT
gAtedt waadz ¥ fao #gar & 1 W
W TH A9E ¥ AW FTA K FEq 2 av
T H IFF! 574 F1 (gwa T80 gHr
&) wEaEw A T ewaT ¥ fgd ¥
fan 723 & %o %7 wezar F feo
TZ4 &, AT HTHT FZ AL FAATE |
WY 54 3 919 F24 & al 99 98 3%
& AT S F1E g9 A 2 Al 48 T
gTEMEI 2 | T AYE ¥ WITAT 2T
ge & A 8 1 A ARmE
T F22 FEET A1 3T R IO A7 wE=AT
S AR g 1 WAL W WIE FT HAN
gamant 31  aifm Frae &
20 AT WEEAT WU M 7 wE WA
gz w1 @ sy FemET G 99
R, W T FEgEAT 1 FFAT T AT
gifs g€ ? o wma oma femrea
g3 AT HET F U AXAET, T OIF
7Ry 3w I mazar ¥7 fAr 9w §
aifr 28 7w ww faw ave & T
2 & #wig W7 GEwET & e O
T F AW A WA G g1 i ?
AT FFER F AT T W HH
o Fwarn § e ar frafa 9@
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A1 7 & WY W T ¥ ;@ AT FAAT
TATHAT T T WO AT G E |
amFt qfgw 7 & 7w v & §9
sifgr ar & @@t &1 we@T @@ &
TAATHE TG 9T § | ATLEH BE-BIZ
F7q @1 waqe wa s | g6 9=
frrmm #@ =1 wiar #Ww =1fzg wv
7 wod faws F fou g=q g aqE
F1 I15 F24 7 a1 89 3% F f@wrw
fagz # = aw W@f § 1 wien
saay Fzar 2 & fodt 9 daman
wE g § 9fzd 99 qa T FwA A
zemr #1 qu w7 faar wmr =fE@m o
s wig § a%el & @mals ae
g1 & AT AW WL 17 F W7
I AT WT AT A A AT A AT
FT 75T F9ET | WT AT AZ FES 3
fir afger Siwan AEAR FT A 79 qg0 AT
wir o #1 w0 ow ofgy & Ak
B! A TAT TG AMEA & AT A
T & fF weae & =z fominree
F1 am 741 g arfw foa fai #1 favm
STHT % TEL 21 91T 8, Ivg WA T A7
aa faEm T7a 1 waa far 50
fm wTe & 2w 47 waré & fao afqoy
a9 7Fq §, 34 9@ & qfqzw @t 7
s Tfed mifE AW w1 a@AR T
FT wawT 7 (90 @% | 9H 4§ a
wrw 25 2 e 79 afey 2 fomares-
T ZA ATAT WA TR F AL § 2T
St 7 Fz7 97 7 = www &7 gU¥ 987
F wamt & fzen fgamae ®ogm w7
T W ORFAT 2 | WIW WAT g3 AT
wHAT ArEas ¥ A qm g, mese
7 & fav dw &, a1 fee o 3@
1 S 1 A qee F o qare g
AT W 77 & W AW ga 2 )
oTH HeX gEW A gEe Wi A fawrd
W% 8, T TGl a7F & AT 7@l
gT W 2, A @@ WY Vg § THe
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[5r itz FwR wawE]
&l &1 &% & " gdifae agr 97 92
HET g1 TE & R oew aEw v d o
feedt & @iz fagr srs, wex  wrea,
wg@ma #WE gamae § aie faar
ST |

[ wwreus (=00 Fio o wrw)
™ g

S FATT AEANT © qZT G WITET
T & 7w F 9§ a9 9%E 0 |

=t 4.7 fag 791 : aaq a7 2 92
a1 waEr TR Fr | O

| g4I WTHAIT © GF AT HAAT
i‘; i-"l%a'] 3_' |

ot w (G a9l =1 HaEw #
famdr 7€ wa a@l &1 7T g7 7HA
g7 waaw ¥ gz 4 frrar g fr aw
# ST §OF qERT § a1 7T % 2,
a1 #0 WY 35 g 1 AeA F fAEo
aare & |

(Interruption)

At faia ®mT wEdEr o W
AT WIS qTZ § WL ™A FE AT IAF
T F fan dare &4 g7 w7 e
AGA AT A FT WET L AT AT
ar g% & fao do 23 & 1 gn el
qr a2 &@er 9za F fF owa o 9
zrafuar faammen 9w s@r o7 WA
TH WG qig @ LT T g g,
5 @3 71 ot 5% weet 57 7 e
TEN W0 E, FAFI T AFT FLAMAT
ey gEW AT AT § Fg 7gi 97, 437 97
T A% & dw afvaw § (7w 953
ag & fawim afi gwr 2 Ww g7
et w5 & faq @z 97 @m0 &7 77
ZT T G WS qgaT & | FFT 97
ST g7 F a9 § I A% a%@ 9 A
wzfwfasaw Zrar w21 & Wi 7 &1 5w
gatwrfrmft i 1 afEw
Wi AT 3 7 AT € AT aF gAT 93
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FE T AEEAT ST AT, 5 A7
agi 7. gl Adf &1 W & a9 av

o1 A g F o dar 747 £
4 poi, T F W A4 F fao dare 54

gt 1 gefara swaw 3 37 fs o
qer @2z formiAsinn adE g
A @mt &1 wizaear, vrfafae o
#Ie fram & are gfgoi o0 fa=e
F7 & TET T S22 a9 & Fio o)
A7 ZW AT owar &1 w6 gify agE
arefl qEF & W A & FAT FoFrE
Ffeae g amr 2 1 cEfan &
Fem f& wmad FW F 983w
®IT A A7 &% 92O & f2ey a0 57
g SFT AT =R AWE | @Ml A
ZA™ Gz @1 uw g & afa farem
fer @Y INF OEA FEWar ¥ A
FIMEAT FMRT |

oS AT U OWET AT AT R
AT 2 1 frasr faam frafa e
2 I9% ATAAR S FYF F 9T AT FTEAT
g ¥, age afw3re F1 FFear Z@a
T AT IARI EW FT qV-AAT #A47 2
2\ fmwmrarAfaz ?

Fgt 97 FF1 FAr £, 77 A amor
7 v 7 & gw gefeuw saawaz =7
FIE FICO(0 7 72 & | WA AT
FUTSATE AT AL FATE 2T AE F A AA
FOEEMIFCR @I I OF AT
#re A AT TIIE @y HTET 2
fozari foray seefizam grgas § 378
g7 & ofafafedi &1 Far F9
s wgdl & 5 aw aan? et s
gw g7 gwe A7 gfaa I s AurT
# 1 Far & wwTAE 7 U W TaET
arer fagr smar & w7 g A fagan
w1 ZRy A A wmr @ fE
g WY ANTAATE F WO g@rEa 2
ar wiaw | Arfa g0 Fgoa faard g
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2, oy At fafesm w8 s o,
Forriy Seferaer TAAHZ 31% & 1 6% |
feafa oz 2 B G-z =0 A1 F770
Azt faam W & 33 SETEmfa g
gTH 77 S A gfaam fEr

ot fum aqmm w7 72 A——apdl
arzfoer wga wdt 3—fF wwew 9
Ffawa sz w1 e fFar
q% TEVIA fAm Avy &, § aiEr "
AT g, #fuwa wfmrgaw F Ava w1
FA AT I9AET BT WK AW AT
fiem 77 T =72 219, S5 A8
waa 1 zifw 4@ zE, sl feiE
Fhrrr wfzmres= g =rem, 9T FY
FA F FT0 FAG TAAT T AN T,
FAAY FEA @I ZE | 99 T3
F31 T FAGT FTTATH A AW | AT
g war Ffwwa wfEATEEE oW
fasra a@t fFm 0 zEATHE d
famre w7 &

wF A 4 fowen oitRz § oA R
7z fasw difa & 291 g 7 @,
21w &7 fimm feafez @ 9w
fREZFIZAar @ e | &
FAEAT #T FEAT A1EA1 & fF oaw
F1 I 9FT 7 wme q fFEar 9w,
HTET A AT A A | WA A AW fa
g 39 427 7 fife ® gew T
fergeam &6 gew F7AT =[EAT 91,
aifFe 1 fazmr amEar a1 5 zare
FA7 ST ZHAT GAT IAE ATT WAL FL
1 e w fmem feafre aes
g7 oy AuEa # w wfwee faomr
feafez &1 o aamoa, sEaT wEET
T, gATL gr§ FH 9T gEa
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T 8, q v U o v @
HIT WA T £8 7 gAia0 7 g
H&r A fowen § v winiz 5w fEan
IAFT ATER T T TSl FT @A
Fw & fam daw #  awafawar
gl 2 fr mifaeam & o o 281 s
1 &, WA ¥ farers P =
A g A9 99 HIT IEE AT
9% 313 TE 2, A SAET gwer §
T AT FEA F FAET (T F AT
T AT WITRD TS T E |
E T oAt # o Ay w1 ogma
g7 vaA fn 3z sfm feom & ow
FEIHE | AU F AT Y EF oA
Fzm | FfFE wfEeEm F ag w51 gwr
TzaT Wifa 7 e oz & A oav
39 a7 fr fa=me fear s sfzo
[Time bell rings}

™% @19 @ & siza fv s
e @ a1 A feafy # s
TE WTFEE FTOAGd AT FT AT
AT FE | WA NIA H 34 fEe
¥ oo 2 | 927 & Al 5% a8t
LR R PR AT s r e
=t darw sa}t(fazre)  gmasm
mﬁaﬁ%qﬁxmww-
W Aamw F g werafa
a A wgm 7 IR
ﬂﬁrmwr“ﬂma’m w1 ar
7

b4
”f

4343
;P’

Ll
(Interruptions)
e A, TE Wfrr ofefagf

T AW §osafeas graf ) femreww
AT AT AT FT w4 AT W
w2 ofeEE &gz Famam?
oF R T F AW o e A 9
AT GFT A qurATT gwr | fower ¥
faet qoma =zt o wZ@ & Aty gf
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[sfr draram Fad]
72i Tt maTfas A W 4T 0
g 30 R G A aw feafa &
T TFT AT, T AWT f IF FAA
fsg® @14 989 F1 AR F,
7z eda qrF  faew arg @t
Tt #r 4t wizats 2, FF F=Ad ME,
foa®  ®T AT FYA G G qEI5
g, 30 auf FOF  qAT A oAT g3 A
FRTATT Z1AT @ |

FqTeAR WarEd, ¥% f3T 93w I
Zo W T A@ R A1 F¢r 41 60w A2
o WA 591 @1 3 fF Al wEe o
& gTeT, 9% 4 ¥ g, 59 AW A onifa
a1 fares & fao, = 30 § st
AORTT W1 g, IX AR T H( Foforww
F AT EIE | WA AT 5T A Ay
AEAA AMT TAF (F T IT@EHT WA
Fa, 7 A% fema wA, Sl e

aaaw M | F97 9 W FT 409 q8r
¥ 7 T A T oA A O o d

f za 3o & "ot wr 3afF fFar smar
& WG AT T AvEAT T AR A
fr 7 ox avh o g7 7 faeT ¥ oo
99 fogaq & arg T a0F 39 AW F
warr  of Weafa  dar F9A F owgeA
F7a £ 7 wAw afz zare ®A F AR
afs w3z qar g1 a1 eAd Frf wafaa
ara FET A1, FEifw ZATe gvE AW R
A F GWAM FE ZAT A9 H (EATE
ATATEATT  GET A &7 T fFAT AT
R A

7 FANY ST WEYT WTE BT FEAT
FIAT 97, ALY FAAT wTA Afozd qreT
AT FEAT FOR AT A ZF FAT A
i froomrd ) Faggaa Ffw
FA% %f7 AT wq W AT 0% ArEAT T,
TA OWTEAT 97 AZT TET FATAT FAT
| WMEH IATTLE INE B, WA
WAy I Efe wam ¥ wfy
T W@ owmEl aw gom fwoara-

[ RAJYA SABHA]

.‘I

|

aiffFeE 42 ¥ FAT AG99 F Aqmr
q, AHT AW 7 A FOROT AT AT
WT 4Z ¥ A% qF AT A7 A7 TR

3 foopmeer  gaam A f)
ey #r At fy oW femem oA

faarem FF amr & | fage & s
qTOOF HE & #9 A 67 R
ag A% Aifx & om@ wwEr AmafEr
T AAG AT FHT F AT TAET
o7 I AFT | qZ FHUT F qAAL-
YR E | IR AT A AT EAT
g I T NI AATAITR F7AF )
LETIE: o S VS £ B <1 1
A O wErd #1 9 w9, ATT
WETH SATANT FA g7 H g9 A A
o F FEAAd qauwa # W7 o |
aa T 3ae d 7 oza 2w 7 omfe
7z , ferem® ardmTw or s, g
Zt ) afer ovd e frew WA
mfe i & ama 5 fF e
T TN AMAET FATEATA )
Mo WS WA ¥ § quar g S gwen
aifesara & A wErd A AT AT
7, ZROr w1 4 fx qgr ¥ T AE
FA9, g7 T A9 wFF 2 fFowzv A+
W & AW AT AT Fa g o
gar w1 feds smA gt 2 7w
4T ATE TCT H. AT70 THo THo & ZT7T
U FEATeRE AT F AT FAT ATEA
g7 ¥ mz wamww 7 o uw fawmaa
FIAT AREAT § 5 TEA o WY W
WA a% A7 A1 TEr | &9 wEed
g forsma =1 fF w70 0Wo 0o,
fse a7 3o #71 FIOLT wYIT A@IATA @
I 3, @l g, w0, 9 w0
dAfrw @ar @ zuv &, ow G TAA-
Hz FT IGFTET ¥ | T 4TE  IART
wrard framdr qsdr ¥ qaw wiw e
& FAF0 Hifzw g # ote 3ay A

i RATh & q1¢ W AWTH 419 AT § W T2
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wra, faanfawi, segdl w@iw gwe i
FIET ANE ATHET ST | AF AT ATAT-
HIFFHT AEEATT Al @7 2 39 qa9
& St =ro W WETArT AT AWl 21w
2, S WET & AT w8, § e
wrz g, fF o#r osew fan @ e
a1 ! wfax s Far genfas e
47 59 19 F N9 05 S 9 agt g
HYT At WET H Gy £ ¢ a7 qw
Fooraga a4 St gt w7 ? Ay F wrew
Ffadam Fevdagima? w4
v qu & owZedr gemew
AvTITE AZ A QA ZWIAY ) FE AN
AT |

Mo HIEo wiguﬁt-agﬁwgﬁ
72 & Ineqa wged, IAfaw § aEmEr
=igan g 5 w# s e gardy aowre
F1 A A7 weAAT 4 fF oqgt awa
T79 95 WA E IW 9T wAE WY
a1z  aar 7 foar o7 747 A
gz arr g

At drarm wadr (fage) o A
Fdar F% & fow o g e qr=
# fam | & o <frsr 5 wgar AR g o
a FE AW GA S AW AT g
F7d1 £ & 3w 1 &g 2, 36 997 72
AT =z & 2w w1 s w1 fE
FTE R FIE AT AGN 3 | TART FgAT
#rar # fr 7 A1 gwifas gfefeafy &
1AAT I A E, ATHIT TAAT FAA
Tt 2, 3efac &1 3 3w S 9% Fe
TEgAT E ) ¥ AT wigar § sveae
wFgEE, ANE Fro IA At ¥ fwar
‘qzAr 434 7 9fzd g5 Tf wAwA
mifea & wifas 28 a7 & qrfeeafaat
 aFgt wwe A1 §9 fenm gz few
qra s gAm g7 ag fw ara & ofe-
T ? agswArg w1 afmw g fe
arw AT AW LA IAF JeW
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TG AZ & ATHT AAAT ATZAT F
AT 77 & T Oy A g
Tz # Ao e g fw ogwrd g w e
arffear & gEEer R0 W1 Gar
awg g 5 97 fgegam 1 v
19 Z&0r Wi 39 AW T TN FE
& g 97 Y gz A A TEE
W 97 FATL AIETT qAMGET A,
far ag or gEH G E AT =
FT HEBAT F1 VAT | IR Z4T i gma
qZg Srar A Iw wr g a, Fea
faar f& 7z 3w ot 23 F7 w2,
faratz &+ a%ar 2 wO9 TEHET T T
st f emlt & dgw ®owEz 4r
wfaw aF g § w9 3w 51 gf9q
fazrfr == Fam faira w77 1 w0
F, ATATIAT  FIT T GEAAT T E FTE
FIA A TBA | IAR UF A TEW
zfE Famd u@, aar# & g6
TIANFE | WY BEL-BET Gl 7 395,
afge | = mmafaat &Y Hifzr geT
g wwama fam faar s 21wt
zar Za7 faqaw feg st vz fa &
foaft T7 F wrg A Avd g9 HAT ST
AT IO @E ) B N TEEA
a7 fw &7 fazdr faelt 41 17 wor
g 731 fzar | 97 aarsd 5 OF 975
At FEar % T 7g7 91 AT FH aTE
¥z 78 & (% §a & e ar s@m a3t
faar) T A@E WITHIIE F I
7 faaq & w170 ST & gAT, AW 9
oo Az A ARl | gRiaT A AT
Fafewt &1 & 9% JAF §Ag @
g1 #aa sz famoaw F A
v fom % m1Te Ome TAo T FNE
T TR @A EETE 1§ AT g,
g AT § 7w wwar g fF v e
&smar ST fF AIToTHTHe IT T
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SHRI THILLAI VILLALAN (Tamil Nadu):
Mr. Vice-Chairman, Sir, the President has
called upon the people to perform certain
exacting tasks which lie ahead of the nation.
He also summoned the people to take stock of
the problems that the nation faces and also
summoned us to give guidance to the people. I
regret to inform this august Houne that we o i-
bstained along with the other five Opposition
Parties from attending the Joint Session in
which our President has addressed on the 19th
because of the specific reasons which we have
already mentioned. I want to repeat the
grounds, the reasons, for our abstention on
that day. I want to give the reasons because I
want to deal with two of the grounds in detail
in my speech. These are the grounds.

The Union Government failed to arrest the
spiralling prices of the essential commodities,
thereby causing life of the poor and middle
class people miserable; failed to take effective
steps to combat price-rise in spite of our
repeated demands. The Union Government
failed to find a democratic solution to the
cxiris in Andhra Pradesh where the situation
has not only affected the life and economy of
that State alone but also the entire nation's
economy in general and the adjoining States
in particular.

The Union Government failed to stop the
unprecedented repressive measures adopted
by the Central Reserve Police against the
people of Andhra.

The Union Government failed to sanction
more power projects in Tamil Nadu in spite
of the repeated requests, which has caused
serious power crisis in the State.

The Union Government failed to check one
or two Central Ministers who are often
making irresponsible statements and speeches
against the F~ooth running of the Government
of Tamil Nadu. Our Party in Parliament takes
strong objection to the expression of the
Prime Minister when she dubbed the entire
opposition
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as anti-national forces under the influence of
foreign interests and traitors.

We have clarified that our abstention does
not in any way show any disrespect to the
President. Sir, the President has made a
review of the governmental policies and
achievements at home and abroad and has
given indication also of the future course of
action by this Government in the field of
legisaltion and administration. After seeing
the speech, we can say that it is the record of
the past and not of the future. Certain
achievements have been mentioned but the
aims for the future are very vague. Today I
want to take up the two exacting tasks which
our President has mentioned ar-a under
consideration. The first and the foremost is
about the power crisis. We find a definite fall
in agricultural and industrial production due
to drought in the case of agriculture and due
to shortage of power in the case of industry.
But the President has given a categorical
assurance that these two maladies will be met
vi*orcusly by this Government.

Sir, in our Tamil Nadu the power position
is very acute, I admit. Our State Government
has taken all measures, long-term and short-
term, to avert this danger. If we read two
press notes, we can find out what steps have
been taken by the State Government of Tamil
Nadu for averting this crisin. The first press
note is this:

"Early clearance is expected from the
Union Government for the two thermal
power projects at Tuticorin and Mettur
Dam. The Tamil Nadu Government has
submitted detailed reports for the two
projects to the Centre recently.

The Tuticorin thermal station will, in the
first stage, be of 400 mw of two 200 mw
sets and will be based on Bengal-Bihar
coal shipped to Tuticorin harbour until
Singareni
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[Shri Thillai Villalan].

is in a position to meet its coal
requirements to the full. A further
expansion to 600 mw. is also envisaged.

The Mettur thermal station, which will
be based on Singareni Coal, will have a
generating capacity of
7220 mw. consisting of two 110 mw, sets.
The Tuticorin project is expected to cost
Rs. 73-25 crores, while the cost of the
Mettur project
is estimated at Rs. 65:53 crores. According
to the construction programme drawn up
by the State Electricity Board, the firot 200
mw. unit of the Tuticorin thermal station is
expected to be commissioned by 1977-78
and the second unit by 1978-79. The two
units of the Mettur project are expected to
be ready by 1977-78 and it is proposed to
raise the capacity by another 110 mw. in
1970.

In view of the fact that Tamil Nadu is
among the very few States -which have
come out with proposals quickly for new
power projects during the Fifth Plan, the
State Government is hopeful that early
clearance would be given for these two
projects. The severe shortage currently
being felt in Tamil Nadu ip also exptected'
to (influence the Centre to come to a quick
decision."

Sir, here is another press note.

THE VICE-CHAIRMAN (SHRI V. B.

RAJU): You need not read out all the press
notes.

SHRI THILLAI VILLALAN: I am, only
reading the relevant portions of the press
notes. This is what is said in the second press
note:
"The Planning Commission has
approved the Rs. 34 crore Kadam-parai
pumped storage hydroelectric project of
Tamil Nadu for inclusion in the Stat, Plan."
From this we can see how the State
Government of Tamil Nadu is taking steps to
deal with the power crisis.

Now I come to another important point and
I want to bring to the notice

of this august Houpe the paradoxical position
in our Constitution itself. In the Constitution
the provisions relating to formation of
Ministries are very strange. If a party is
defeated in a State the leaders of that party
cannot become Ministers in that State. But if
one or two of them escape by becoming a
Member of Farliament, he comes to Delhi and
he becomes a Minister in the Central Cabinet.
And he comes with all his pomp and
peraphernalia to the State, though his party is
defeated there and though his representatives
are not in that State legislature, because of the
loophole in the Constitution he becomes a
Cabinet Minister at the Centre and comes to
the State and talks tall from the platforms. I
regret to note that the previous Minister of
Planning and now the Minister of Industrial
Development, Mr. C. Subramaniam, has made
a speech. I want you to make a note of this. In
this connection, I want to read the press
report:—

"The Union Minister for Industrial
Development, Mr. C. Subramaniam, today
criticised the Tamil Nadu Government for
its failue" to utilise the available electricity
to achieve the maximum social benefit.

The Minister, who was addressing Congress
workers at the premises of the Tamil Nadu
Congress Committee in Purasawalkam, said
that till recently the DMK leaders had been
proudly proclaiming that Tamil Nadu had
been occupying a preeminent place in the
production of electricity even without
Central assistance. Now, the same leaders
were trying to blame the Centre for the
serious power crisis in Tamil Nadu.
Generation of electricity had been reduced
considerably in Tamil Nadu due to acts of
nature and other causes!, The situation could
not be tackled successfully unless the
Government came out with a categorical
declaration that power would be made
available only for specific and essential
purposes.
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As far as the Central Government i was
concerned, he said, a Cabinet Sub-
Committee had been appointed a month ago
to see how the power crisis facing various
States could be overcome. Expert panels
had been deputed to look into the problems
of individual power plants including those
in the southern region and suggest short-
term solutions as well as ways and means
of averting' such contingencies in future."

If any individual belonging to the .ruling
party had said like that, we would not have
taken note of it, but .as a Cabinet Minister,
who is responsible for the whole country
and not only for Tamil Nadu, he was
accusing a State Government in the State
from a public platform. If the press report is
true, it is unfortunate and regrettable. I do
not want to proceed further with this
matter.

So far as the other aspect about the
Constitution itself is concerned, the
relationship between the States and the
Centre in very complicated. I will be brief.
The first point is almost *over. I want to deal
with the second point. The paradoxical
position so far as the structure of the
Government of India itself is concerned can
be .seen from the extracts from the book—
"The Critical Problems of the Indian
Constitution toy Justice P. B. .Mukharji."
It says: —

"An acute problem today concerns the
nature of the constitutional structure of
India. Does the Indian Constitution
represent a Federalism or not? Some
Constitutional experts have described the
Indian Constitution as "quasi-federal".
Others have used stronger words to say
that it is only federal in appearance, but in
essence and spirit it is unitary. Again the
answer to these high constitutional
complexities cannot be given in simple
affirmative or negative or by any dogma
on one side or the other. Again here the
Indian Constitution cannot be said to be
either federal or unitary but a mixture of
its own."
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Then, it says: —

"From this study it will be seen that
events have belied Dr. Ambedkar's hopes.
"States are as sovereign in their field which
is left to them by the Constitution as the
Centre in the field which is assigned to it."

It is just possible that the fault for this is
not a fault with the type of Indian Federalism.

The fault may be a fault with the
administration, as it has been said:
For forms of Government let fools
contest,

That which is best administered is best.

Whether a Government is unitary or
federal or quasi-federal much of the defects,
although certainly not all, can be cured by

due and proper administration. It is
perhaps in that strain Sir Ivor Jennings
concluded his irtudy SOME
CHARACTERISTICS OF THE INDIAN
CONSTITUTION when he observed—
"The Constituent Assembly has give, India
a machine which ought to work. It is

based upon the experience of a people who,
whatever their other defects may be, do know
how to govern themselves. In due course
India will probably find, as the Irish did
very quickly, that it iti the machine and the
background  of public opinion which
matter. The frills and furbelows of a
Constitution are as unnecessary as those of
fashion.  What is more, like those of fashion
they cost money"." So, the important point is

this.  So far as the relationship between the
States and the Centre is concerned, it has
not been harmonised, but it has been
aggravated so far as our State s
concerned by one or two Ministers'
statements.

Then the next point is about the crisis in
Andhra Pradesh, it is not electricity power
crisis but political crisis. I do not want to say
anything but I want to give the opinions of
two common men. They have clearly
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[Shri Thillai Villalan]. assessed the
situation and also given the verdict also. If
you read these two opinions published in the
newspaper it would be clear how the people

raE VICE CHAIRMAN (SHRI V. B.
RAJU): ,You give a gist of it, you need not
read out.

SHRI THILLAI VILLALAN; It is more or
less the same. My view is ali3o the same as
that expressed by these common ,men.

"A situation exists in Andhra at the
moment which is perhaps unparalleled in
modern history. Before passions turned into
hatred and anger assumed the form of a
frenzied fray, the Centre should have stepped
in to assuage the Andhra people's wrath.
Now, the ' situation is irretrievable vis-a-vis
Integration.

Mrs. Gandhi initially blundered in
seeking to bulldoze the Andhra sentiment
and taking things for granted. She first
made a person with little following their
Chief Minister. Then she dd not bestow her
serious attention to what these Mulki Rules
wer, and how anomalous and anachronistic
they could be in a modern socialistic order.
She next defined the struggle for
Reparation as one fomented by vested
interests, not realising the intensity of the
popular feeling behind it. She then pictured
the so-called vested interests baring their
fangs against her own self in the guine of a
separate Andhra struggle. In an amazing
lack of foresight and vision, she refused to
grant interviews to Andhra MPs, fifteen of
them representing millions of people.

Need it be emphasised that the Andhra"
people's self-esteem is hurt by these and a
host of other acts of commission and
omission? Consequently, the Andhra
people are smarting under a crushing sense
of ignominy. Let the Prime Minister not
endeavour to repair the house when it is
on fire. It appears to

be the wish of the overwhelming; majority.
Let her therefore gracefully concede the
wish for separation, and refurbish her much
tarnished' democratic image."

Then, another common man went.
further and . . .

THE VICE-CHAIRMAN (SHRI V. B.

RAJU); One common man is sufficient.

SHRI THILLAI VILLALAN: .... writes

like this. You will find what in the democratic

solution because our Prime Minister has stated
that Governmental decision should not be
taken on the streets. But Government is
formed by the people on the streets. So, I have
taken the opinion of the-man on the street.

"How hard it is for Mr. Bhutto to face
the realities and recognise Bangla Desh can
be well understood from the way in which
Mrs. Gandhi. is finding it equally hard to
face realities and to recognise the feelings
of the people of Andhra Pradesh. Both
leaders refuse to renpect the feelings of the
people and they want at least some
semblance of integration, although it is
clear now to all right-thinking people that
neither language nor religion plays any part
in the formation of an integrated State.

Both of them ironically feel that they are
the only wise persons in the whole country
to tell the people what is good or bad for
them and that the people are to do and die
and not to ask why. Mr. Bhutto said it was
wrong for the Muslim Bengal to go to the
neighbour (India) for help and Mm. Gandhi
also says, it is wrong for the separatist
leaders in Andhra to go to the neighbour
(Tamil Nadu) for consultation. Mr. Bhutto
does not care how many Bengalis were
massacred but he only shouts that his
soldiers kept as prisoners in India ar, being
inhumanly treated. Mrs. Gandhi also feels
the same-way and does not care about
the
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sufferings in and around Andhra Pradesh

but expresses great concern for the
properties damaged by the agitators."
THE VICE-CHAIRMAN: It is very

<ong.

"... It is no use on the part of people to
suggest to Mrs. Gandhi or Mr. Bhutto to go
to Andhra Pradesh and Bangladesh
respectively t, face the people there try to
explain and convince them what they stand
to lose, if they stick on to separation and if
they still insist on bifurcation to ask them to
resign for failure of their policy. The tussle
between the people of Andhra Pradesh and
the Prime Minister is being keenly watched
by the people of other States and they are
waiting to see the outcome of thin struggle
of the people against "high-handedness."

(Time bell rings)

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHTAGI): May 1 just ask the
hon'ble Member is that the standard of
eloquence and rhetoric of the common man in
Andhru Pradesh?

SHRI THILLAI VILLALAN: Common
man of the country. We are for integration.
The common man from Andhra Pradesh is
not different from the common man from
Tamil Nadu. He is a common man from India.
If a democratic eolation is bifurcation, then do
it immediately without any further delay.
Delay is always dangerous. Therefore, I
would request this Government to take
immediate steps so far as the Andhra crisis is
concerned. (Time bell rings.) 1 am
concluding.

SHRI
(Orinsa):

SHRI THILLAI VTLLALAN: I have
finished. I have quoted only two common
men.

SHRI BALACHANDRA MENON
<Kerala): These common men do .not have
facei unfortunately.

BRAHMANANDA
Any other common man?

PANDA
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SHRI THILLAI VILLALAN: T hope and
wish that we Will overcome all the
extraordinary challenges and will lead the
nation to the path of progress. With these
words I conclude.

SHRI BRAHMANANDA PANDA: Sir, I
rise to support the motion moved by my
friend, Mr. Vithal Gadgil, and seconded by
Mr. Malaviya. Sir, the President in the form
of his Address has given us this document of
peace and hope and confidence. I agree with
the elaborate analysis and interpretation given
by three former speakers. I need not repeat '
those things to waste the time of the House
and to give you a feeling of boredom.

Sir, what I am concerned about is the
drama that is now being enacts in Andhra
Pradesh. I will emphasise on it because
unless you try to understand what is
happening in Andhra Pradesh and deal with it
firmly we do not know what will be the
shape of things to come within a year or two
in the different parts of our great country.

Sir, the agitation, one can easily come to the
conclusion, is directed net against the Mulki
Rules or the Mulki Rule but there is some
motivation from deep inside. My friend, Mr.
Malaviya, said that it is an agitation directed,
financed and conducted by reactionary forces.
I would go a step further and say that this is
not only a nuisance created by reactionaries,
this is a counterrevolution taking shape in the
country. I want the Government to note that
those people who could not foil our plan
inside Parliament or in the elections are
dragging things to the streets so that they can
create chaos in the country in order to foil our
goals, to sidetrack us from the line we have
taken, that is. to establish a socialist society in
the country. Now, what is happening? You
know, Sir. these people from Andhra Pradesh
who have a hegemony in every affair in
Andhra, who are controlling politics there,
who are controlling the
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[Shri Brahmananda Panda].

economic life of Andhra and who are also
controlling the cultural life of Andhra, had
come here, talked with the Prime Minister,
agreed with the five-point programme and
then went back. And once they were in
Andhra Pradesh, they said, "No, no Mulki
rules business; we want separation". So, [ am
not surprised when George Fernandes says
that he wants 50 States. I am not surprised
when our Jan Sangh friends say that smaller
States will do and it is democratic. And my
great friend, Mr. Thillai Villalan—he is not in
the House now, but Mr. Appan is there and he
can convey my feelings to him...

SHRI OM MEHTA: No, he does not
believe in that.

SHRI BRAHMANANDA PANDA: He is
a good man.

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI PRANAB KUMAR
MUKHERIJEE): He is the common man's
representative.

SHRI G. A. APPAN: Do not drag in my
name unnecessarily here.

SHRI BRAHMANANDA PANDA: The
General Secretary of the D. M. K. addresses
meetings in Andhra Pradesh and advocates
separation. Villalan read out some common
man's view on the Andhra problem. Who is
this uncommon man. Villalan has no guts to
say that it is his Chief Minister's view,
comparing Mrs. Indira Gandhi with Bhutto in
their policies; and he compares the situation
in Andhra Pradesh with that of Bangladesh.
This is a dangerous tendency which has to be
curbed. Sir, who is now agitating in the
streets? It is not the industrial worker, it is not
the landless peasant or the agricultural
labourer. It is those people whom the land
ceiling affects, it is those people whom urban
ceiling will affect, is those people like my
friends in unjab whom Mr. Sakhecha repre-
sents, the foodgrains wholesalers, who are
financing this agitation. It being financed
by rich landlords,
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by the show-business proprietors and also by
the mill-owners who are spending to the tune
of Rs. 5 lakhs per day for this agitation,
keeping these corrupt NGOs in front of the
agitation. But it is no more in their hands. The
agitation has gone beyond these Subba
Reddys. For some time, these bulls of
Vijayawada went mad. Do you think they
will hear your Vedas? What they need is a
refreshing beating. Unless they are beaten,
unless terror is met with terror, unless
violence is met with violence, these mad bulls
will not understand reason. So, Sir...

SHRI G. A. APPAN: Is this what Gandhiji
taught?

SHRI BRAHMANANDA PANDA: Well,
if you want to slap me, I am not prepared to
show my face. If you slap me, I will beat you.

Sir, I went to some parts of Andhra. I speak
their language. I had been to Vijayawada, I
had been to Vijaya-nagaram, I had also been
to Vizag. The common man is not interested
at all. The business people, whom these
people threaten and from whom they collect
funds, are not happy over it. In a small hotel if
four or five youngsters join together, they talk
of New Andhra. But if you talk to the pro-
prictor, he says, "How long can you go on
with this?" That is the feeling of the. common
man there. So this agitation which has now
started in Andhra, will not be limited to
Andhra itself if separation is allowed. For
example, if anything bursts with violence, it
has its impact on everything by its side. So, if
Andhra Pradesh is bifurcated, it will definitely
have its effect not only on Orissa but also on
Tamil Nadu, some portion of Maharashtra and
also Mysore. 1 do not know what will happen
to Kerala. Once you encourage fissiparous
and divisive tendencies in this country, the
entire country will be on fire. And what is
their purpose? Why have they started this
counter revolution? To see that India does not
go the socialist way. And what is the hurdle?
The Prime Minister,
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Mrs. Indira Gandhi, is the hurdle. The Prime
Minister said in her agony for the suffering
Andhra people, "If I am the obstacle, I am
prepared to step down if by that the Andhra
problem can be solved". The Prime Minister
has no right to say that. She cannot step down.
The great people of India will never allow her
to step down, just because the big business
wants her to step down, just because the
monopolists want her to step down, the grand
alliance wants her to step down, the great
patriotic agitators in Andhra Pradesh want her
to step down. The masses will never allow her
to step down. They have so much hope in the
Prime Minister, in her dynamism and her right
guidance for taking the country in the right
direction which will help the underdog. The
masses will not allow her to step down,
however piously these people may wish. At
Vijayawada I saw friends of Mr. Varma. They
are from Maharashtra. Jan Sangh volunteers
from Maharashtra have gone there to propagate
separation. So, do not take it so lightly that this
Andhra agitation is only a minor thing, that
you can get them to the negotiating table and
settle things. It is a counterrevolution, it is a
naked counter revolution. And unless we nip it

in the bud, the future will be dark for India. If

you bow Dbefore violence, you will be
compelled to bow out of office which is what
they want...
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SHRI BRAHMANANDA PANDA: So
there is no point in saying all that. The Prime
Minister has clearly said that solutions
cannot be reached at in the streets. Therefore,
I would advise the Government, first of all,
to ask them to withdraw their agitation
unconditionally, come to the negotiating
table and place their cards. There are sane
people everywhere. We cannot deal only
with a limited number of frustrated and
power-hungry politicians. ~ When Andhra
Pradesh.
was carved out, they were there. Now when
they want Andhra to be separated, they are
there. You cannot run with the hare and hunt
with the hound. Potti Sreeramulu did not die
simply because Subbareddis will have a
separatist agitation. Young men of Andhra
Pradesh will not spare those people why is
there difficulty? As I told you, the working
class is not committed except those workers
of that integrated Milk Scheme in the
Krishna'District and also some industrial
clerical staff, counterparts of the corrupt
NGOs in some respects. But what is the
Government doing to give protection to
those people who resist the separatist
movement? Their houses are being looted.
They are manhandled. Their children are
mauled. So unless you give them protection,
unless a resistance movement is built up,
these people will not stand exposed. And I
am told that at Visakhapatnam those people
who now come with the New Andhra flag
are the same people who are breaking
railway wagons, who are biackmarketeers,
who are smuggling gold and wrist watches,
they are now leaders in Visakhapatnam. The
working class leaders live in panic because
nobody is there to help them for their safety
and security. So this must be the bounden
duty of the Central Government, now that
you have President's rule there, to help the
people who resist the separation movement,
to see that their life is secure. That is the
foremost thing. I tell you how in Visa-
khapatnam the police and revenue officers
are acting, A few days before

I the imposition of the President's rule,
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[Shri ~ Brahmananda Panda], the
separatists took out a procession in
Visakhapatnam. The Collector gave them
permission. Three days after that, th, dock
worker, wanted to take at a procession. Their
leader went to the Collector for permission.
The Collector said: "I am not going to give
you permission". They asked: "Why". The
Collector said: "No. they were unarmed. If I
give you permission, you will come with
arms. If your men create some mischief, then
there will be firing. I do not want to help
create any such situation.". Then they
contacted the Chief Minister and he gave
them permission. There was no trouble. The
integrationists took out the procession and
peacefully ended it in a public meeting.

At Kakinada the Congress legislators were
meeting at the townhall. A bus load of
miscreants came and stopped the vehicle just
at the gate of th, hall. One man with a gun in
his hands came out and said: "Take a decision
for separation. Otherwise no one will go out
of this place alive". The Police wer, standing
there. Nobody intervened. That is why I say
that the entire administrative structure of
Andhra Pradesh—the Police, the revenue
officials, the SDOs— should be changed. Of
course, there are some good and sane people.
Bar-rir" them, the entire structure should be
changed. You cannot control them now. The
only answer to this situation is to introduce
immediate land-reform. Give land to the
landless labourers and Harijans. Build up
your democratic base in the villages. Then, I
am sure these so-called representatives of the
people, black-marketeers and frustrated
politicians will not have any say in the affairs
of Andhra Pradesh. Now there is no other
way left to you. Then, those people who say:
"Now bifurcation is the only solution" will
stand exposed. "For Shri Thillai Villalan's
information, I want to say that the D. M. K.
General Secretary, Shri Viswana-than...

SHRI V V. SWAMINATHAN: He
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is not the General Secretary. He is Lok
Sabha Member...

(Interruptions)

SHRI BRAHMANANDA PANDA:1do
not know ...

SHRI M. KAMALANATHAN: Why don't
you collect the details and then speak?

SHRI BRAHMANANDA PANDA: He
addresses meetings in Andhra Pradesh and
advocates separation. The DMK Chief
Minister comes and meets the Prime
Minister and...

SHRI  VENIGALLA SATYANARA-
YANA: H, has mentioned about an incident
in Kakinada. He is totally wrong.. . .

(Interruptions),

SHRI BRAHMANANDA PANDA: This
information was given by your people....

(Interruptions).

SHRI VENIGALLA SATYANARA-
YANA: They must have brainwashed
you.. .

SHRI BRAHMANANDA PANDA: T do
not go places to be brainwashed. I have
enough brains which I use. You must know
that this is not Vijayawada street.

SHRI VENIGALLA SATYANARA-
YANA: Let him go and ascertain the facts.
Why does he say all these things which are
wrong?

THE VICE-CHAIRMAN (SHRI V. B.
RAIJU): Let him continue with his speech.

SHRI VENIGALLA SATYANARA-
RANA: Why does he say he had been to
Vizag?

(Interruptions)

SHRI M. KAMALANATHAN: Last tim,
he was in some other Party. I do not know
what Party he belongs to.

SHRI BRAHMANANDA PANDA: I do
not belong ty DMK. Thank God.
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SHRI M. KAMALANATHAN: We do not
want you.

SHRI VENIGALLA SATYANARA-
YANA: Let him go and see things for himself
and then speak. Without seeing, why does h,
speak like this?

SHRI BRAHMANANDA PANDA: I have
seen certain places. If my information is
wrong, I will stand corrected. I was at Vizag
the next day after the firing. If you have any
doubt, you ask Shri Bhadram...

{Interruptions)

SHRI N. JOSEPH: It is not proper for an
hon. Member to say like this without
ascertaining the facts.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): No cross arguments, please.

SHRI BRAHMANANDA PANDA: Sir,
have they finished? I want to continue. Your
trouble is you want separation. I am for
integration.

THE VICE-CHAIRMAN (SHRI V. B.
RAIJU): Please address the Chair.

SHRI BRAHMANANDA PANDA: I am
sorry, Sir. This is a counterrevolution. Unless
we nip it 5 P.M. in the bud this will spread to
different parts of the country and a situation
will be created in this country in which all our
programmes, the programmes that are given
in this document, cannot be implemented and
if at all implemented, will not be a success.
This is because the law and order situation
must be sound. There is the Fifth Plan. It is
significant that this sort of agitation is being
launched at this stage and this is their new
strategy. Today it is Indira hotao agitation
here; in Orissa it is Nandini Aatao; in Bengal
it is Siddhartha Ray hatao;, and in the
Rajasthan it may be Barkatullah hatao and
such hataos will go on. Fortunately for us,
Sir, this hatao misfired in the beginning itself.
So it is nothing surprising to us. It is the plan
of the Grand Alliance and

1973 ] on President's Address 322

it is the plan of the counter-revolutionary
forces in this country. Therefore, Sir, if we
want to have a socialist society, we should
not keep silent simply enacting legislation.
We have to organise the socialist forces and
we must organise those forces which believe
and which hope that by socialism alone they
will prosper. They are not the landlords; they
are not the black marketeers; they are not the
hoarders; they are not the mill owners; and
they are not the big contractors. But, Sir, they
are the agricultural labourers; they are the
working class people in industries and
agriculture; and they are the common people
and not the uncommon people about whom
Shri Thillai Villala.n mentioned. Sir, before 1
sit down I will have to make -certain
comments on the international situation.

Sir, the Simla pact was under attack by Shri
Sakhlecha. It was nothing surprising. Even
before the Simla meet they said that it would
be a failure. They said, "Do not vacate the
territory; it is the territory which you have
conquered". Dr. Bhai Mahavir said that. He
said that it is the conquered territory. So, Sir,
it is nothing surprising to us. Now the Simla
agreement is on test. We have got patience to
wait and I am fully confident that the Simla
spirit will prevail. We have seen in the world
how things are moving. Now, the two Koreas
are coming nearer; now there is peace in
Vietnam; there is detente between the two
Germanys; Japan and China are now
negotiating; and China and America are
coming together. Now, the Big-Power rivalry
will lesson and this will be a decade of
conciliation and compromise. Therefore, Sir,
when the Simla agreement comes under fire,
when it is attacked by the Jana Sangh we do
not feel shy or surprised about it. We know
that the Simla spirit will prevail and the Prime
Minister has stressed that it will prevail not
only in India but outside India also.

Sir,  there are  certain Big
which cannot forget that

Now,
Powers
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[Shri Brahmananda Panda]. India is the
largest democracy in the world and a power
to reckon with in Asia and Africa. They
cannot also forget that the emergence of
Bangla Desh was possible only with the help
of India. Therefore, they are creating and
helping the divisive tendencies in the country
so that at one time the dream of the DMK
will come true and there will be Dravidastan.
That will not happen. India is a very big
country and in this country people have
ancient wisdom. Hindustan will be Hindustan
and there can be no Dravidastan however
much DMK may try to propagate for and
however much they may try to use the
Andhra agitation as their weapon.

In West Asia also, Sir, our policy is very
clear. We are friendly with the Arabs but
with those Arab countries which are very
progressive. I wish our friendship should be
strengthened more.
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Before I sit down, Sir, I again say that we
are deeply grateful to the President for
having given us this Jocument of hope and
confidence and

hope, Sir, that after taking lessons from the
Andhra agitation, the drama that is being
enacted there, the Government of India,
which is alive to the situation, will take
measures so that the divisive forces and the
fissi-parous tendencies in the country will not
overwhelm the sanity and wisdom of the
other classes of people. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): The House stands adjourned till
11.00 A.M. tomorrow.

The House then adjourned at five
minutes past five of the clock till
eleven of the clock on Thursday,
the 22nd February, 1973.



